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PREFACE 

The Brechure gives brief information’ about the"work done by “the follewing Cemmittees of the Haryana Vidhan ' Sabha? during “the year 1996-97. 

1. Commiltee on Public Accounts 

Committee on Public Undertakings 2 

3. Committee on Fstimates. 

4 Cemmittee on the Welfare of Scheduled Castes and 
Scheduled Tribes. 

Committee (ता Government Assurances. 

6. Committee on’ Subordinate Legislation. 

7.  Committee on Privileges. 

8. Businless Advisory Committee. 

9. House Committee, 

10. Rules Committee. 

11. . Library Committee. 

12, Committee on Petitions. 

CHANDIGARH SUMIT KUMAR 
The 21st April, 1997 Secretary
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था पं था थे यार T e SR i 

उपाय. ., ० फनाचगाड 05 PUBLIC ,A,CCOUNTrS T Ry 
' PO 1] . . . . - LR AL T Y किम हु #न गए तन 0B g Commitlee दिए tHe year '1996-97 was nbpinated by the Ho’n_’btl_' ~Speakeérin persuaticeitd'the ‘motion'moved and passed by the Haryana . Vidhan, Sabha .,in.its sitting held:on 24th may, 1996 authorising to nopii- nate the members 91,015 Committee on, Public . Accounts for the - year 1996-97 which was notified vide Haryana Vidhan Sabha Secretariat Notification No. PAC-2/96/30, dated 6th June, 1996. 

2. The Committee fixedfheld a total number of 66 meetings during the period under review. The names of Members and number bof meetings attehded each 'ofinthe!: Member are  shown in the following table:—, 1 : 1t 

P ) 

i हा 7 : ¢ 

Sr. Number of No.-  Name of ,Member पल बू व Meetings 
-;!-%—'_r'lfiu p attended 

- *1.  Shri Brij Mohan Singla, Chairman 52 
*42. का Ram Bhajan Aggarwal, Cha.irman 5 - 

ता नगर, आप व Momber 33 

५ ८ 4700 मं 'एुग्प्र०क' एव, Member 35 

5. ShriKattar Singh Bag hana, Member — 
' 6:|:__; .-S-.hr'i.;.A‘m-] ‘EV1"J_.- ‘.IMember ' - .' 58 

7. Shri Ramesh Khatak, Member ' 62 

o "J"'*I\=9‘I."_; .,S.h'f.i,,,‘R.a’J_','.,K",-um'.fl..’-“'; Saini. Member 58 
19. “Sh”r".L"'Ill.-Ra"n‘d'ec'pt-'S“.1'ngh Surjewala, Member 53 

117" M., Shei Dev, Raj Diwan, Momber ः 2 —_—e eV T 

है e T थे था पा ह . 
-"n..-"‘-Resignt:dl «fromy ही Membership and Chairmanship of the Committee w.e.f. 
-ih | 14 Januaty, 1997.0n his appointment as Cabinet Minister, Haryana. 

वि | हक गा v 11 ) ) 

**Nominated a5 Member and Chairman of the Committee for the remaining period 
of the year 1996.97 against the vacancy caused by the resigoation of Shri 

नया - BrijMohan .Singla, M.L.A.,' w.c.f. 28-1.97, 
न हि दि I तप | 11 i i ) 

Lil *¥sResigned frordt! the Membership of the Committec w.e.f, 14th Jappary, 1997 
v | ¢n hisappointment as Cabinet Minister, Haryana. 

MTTUEEN IS L BT [दा ** ' 1 " - 

**¥*Nominated as’Mémber of पिंक Commities for the remaining perjod for the year 
7" % 1996-97 against thevicancy Caused by the resignation of Shri Dharmyir Yadav, 

M.L.A., w.gf,6.2.97°
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“REPORTS/ACCOUNTS EXAMINED 

The Committec -examined the = Appropriation ‘Accouiits/Finance 

Acconnts of the*Haryana Government for the year 1992-93: and “also 

examined the ‘Remaining. Paragraphs ,0 therReports ofi thei Comptro- 

Her and . Auditor...General of dndia. for the-years -ended- 315 “March 

1991,-1992  ang 1993 (Civil and Revenue Reccipis) - 

Meetings held and , Busipess transacted. .- - - 
- . J’ B 

The dates of meetings, the number of members presented 3ad 

business transacted at each meeting are given below :— - 

Sr.  Date of meeting Numbzr of Business transacted: - - 

~No. .. Members 
' Present - - -—— - + --. — 

1 2 3 4 

I. _ 213 Jupe, 1996 ] (i). Deputy Sccretary, Haryana Vidhan 
Sabha explained the scope and 

- न + functions of the’Committee to the 
reembers on एरिया of the Secretary 

. Haryana Vidhan Sabha. - 

2. + 26th Juue, 1996. 7 (i) Consideraticn of ‘Papers placed 
before the Commitice. 

(ii) Oral examination of the repre- 

" : - _ septatives of,.the Public Health 
Department in respect of para- 
graph No, 4.8 of the Report of 
the Comptroller and Auditer 
General of India for the year 

* ‘ - 1992-93 (Civil) - 

3. 2nd July, 199G. 7 Oral examination of the representa- 
- - - tives of .the Ircigation Depanment 

in respect of paragraphs No. 4.2 
«and 4.3 of the Report of the Comp- 

troller and Auditor. Geperal of India 
for पीट year 1991-92 (Civil} 

4, 3rd July, 1956 7 . - Qral examjpation of the represenia- 
. tives of the Labour and Employ- 

- ¢ N - wp® T ment land ; Medicdl. & .Health 
.24+ .0 °_ _Department jiu..respect. of para- 

graph No. 3.9 of the Report of 
o न थी am . न: न + धीटि  Comptroller , and -Auditer 

ey तक «वा s .+ «५ JGeneral of »India for’ the year 
; दी दे 1991-92 (Civil) 

A
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1 2 4 

5. 6th July, 1996 

दी o 

| . 

. 6.- 10th July, 1996 

LY 

- e ety 
7. '16th Julyi1996 _ 

, . B. 17thJuly, 1996 

g 23fd) uly, 1996 

कि 

डर. . 

N 

3107 F4th Yuly 11956 

- 3s 30th July, 1996 

8 

-7 

(i) Ccnsideration एव ~arers placed 
before the Commitice. 

fiy Resumption of oral exami- 
nation of the representatives of 
the Labour and Employment 
Department and Medical & 
Health Department in reéspect 
of the paragrzph No. 3.9 of 
the Report of the Comptrgller 
and Auditor Girefal of ndia 
for the year 1991-52 (Civil). 

{151} Oral examiz aticy ¢f tke repre- 
sentatives of Irr.eation Deptt. 
in respect of pa-apraphs No. 
4.4, 4,5 and 4.6 of the Report 
of the Comptroll>r aud Auditor 
Gener2l of Ind= for rhe-year 
1991-92 (Civil). ' 

Oral examinaticn «f the represen- 
tatives of the Social -Welrare Deptt. 
inrespect of the yarahraphs No. 
3.3 and 3.4 of the Report of the 
Comptroller_and Aaditor General 
of India for the¢- जता" 1992-93 
(Civil). 

Oral examinaticn एव the represen- 
tatives of the Jerigaticr 201. in 
xespect of the paragrarks Wo. 
4.7,4.8 apd 5.1 (5.1.210 5.1.12) 
of the Report ¢f the Ccmptroller 

= apd Audijter Generaliof Jidiaifor 
the year 1991.92 (Civil). 

Oral examination of the represen- 
tatives of the M=dical & Health 
Departmentin resiect of paragraph 
No. 3.1.4 of the Report of the 
Comptroller & Avditor Geperal of 
India for the year 1992-93 
(Civil). 

Oral examinatien of the repre- 
sentatives of the Supplies & Dijs— 
posals Department in respec of 
paragravhs No. 7.10 & 7.6 of 
the Reports of the Comptrolier 
and Anditor, Gereral of. India for 
the years 1990-91 आएं 1991-92 Cjvil) 
respectively. 

No business trapsacted for wan! 
of quorum. 

- (1) Considera tizn:of rpaper pleces 
before the Committee.
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(5. 4 ह 8 उप, 1935 ः 5 

.-.,I.‘?, 2 )t,_‘h Aug l;, | g 

(i) The Committee poStponed the 
ः oral examination of the कड़ा टन 

sentatives of the Housing and 

Local Government Depart- 
mients गा respect of the Report 
of the Comptrolier & Auditor 
General of India for the year 
199.2-93 (Civil). 

Oral .ezamination of the represen- 
tatives of the Industrial Training 
and Vocational Education De- 
partmeént in respectof paragraph 
No. 3.6 of the Report एवं the Com- 
ptreller and Aud.tor Geperal of 
India for the year 1992-93 (Civil). 

Resumption of oral examination of 
the rzpresentatives of the Medical 
and Health Deptt. in respect of 
paragraphs No., 3.1.13, 3.1.14 
and 3.2 of the Report of the Comp- 
troller and Avditor General of India 
for the year 1992-93 Civil) 

Oral examination of the represen- 
tives of the Rural Davelopment 
Deptt. inrespect of paragraphs No. 
6.8 of the Reports of the Comp- 
troller gnd Auditor Generat of India 
for the years 1990-91 and 1991-92 
(Civi)). 

() Consideration of ए8 0527 ptaced 
bafore the Committee. 

(i) Oralexamination of the repre- 
sepiatives of the Town and 
Country Planning Depit. In 
respect of paragraph No. 6.5 
एवं the Report of the Gomptraller 
and Auditor General of India 
for the year 1590-91 (लिन) 
and paragraphs No. 6.3.2 
anjy 7.1 of the Reportof d]_the 
Comptroller aod Auditor 
General of India for the year 
1992-93 (Civil), 

oral examination of the represen- 
tatives of the Irrication Depit. in 
respect of parazraph No. 4.1 of 
the Repert of Comptrolier and 

—Auditor General of India for the 
year 1992-93 Civil. 

-{i) Consideration. of papers placed 
bzfare पी उ Comnitt डिड, 

नल
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18, 215 Avgust, 199. 6 | . 

‘9. 27th August, 1996. 7 

20° -30th' August, 1996 8 - 
(at New Delhi) 

s Lz 

कि जे 

पद 

(if) Oral cxamination of the -eprecentg- 

(D 

- 

tives of the Printing , and Staticnery 
Deptt. in respect of the paragrarhs 
No. 7.1 and 7.4 of the Reoort of the 
Comptroller and Auditcr Seneral of 
India for the yemr §991-92 (Civil} ard 
paragraphs No. 7.1 and 7.3 of पीट 
Report of the Comptroller z=nd Audifor 
General of India for the 3izar 1992-93 
(Civil). ' 

~Resumpiton of oral examipetion एव 
एवं the representatives of दस Towp and 
Country Planning Deptt.. ला respect of 

" paragraph No- 6.5 of फीट R-port of the 
"Comptroller and Auditor General of 
India for the year 1991-92 (Civil). 

The Committce decided to ‘holdiis 
meeting on 30th Aupgust_19%6 at 2-30 
P.M at Haryand Bhawan ~ew Celhj 

Consideration of papers paced before 
the Committee 

The Commitiee postponed चाह cral exa- 
mina)ion of the Rnral Develcpment 
Deptt. 85 per reqfest made by the 
departmenial representatives 

The Commiitee scrutinised th. replies recei- 
ved from the Govt. in respect of jrplementa. 
tion of observations recorrmerdatior.s of the 

Transport Leptt . of thefollowing raragraphs 
of the varicus Reportsi— o 

Paragraphs Reports 

45 * oth 
3 =26d 
18 25th 
33 & 38 26th 
8 - द 28... ४ 
58 298, 
21 34th 
9&9 (on-the-spot उन्ध् - B6thr iz . 

study) 

4344845 40th 

oeal examination os the rcpresentatives एव 
Mines and Geology Depti- in respect of 
paragraphs No. 1.4,1.8,5.1,5.2,5.3,5.45.5 & 
5.6 of the Report of the TComptroller and 
‘Auditor General of India दिउ the year 1990-93 
(Revenue Receipt).
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22. :4th :September, 5 .- 
हि. Tl 1996 - 

23. 10th Sepieaiher, 7 
X 1996, 

vt -t - 
"3 

24, ‘LlthSeptember; 7 A - 

+ 155 17th Saptember, | 
£ 1995, - 

- a a2 

226. 13th Sepiember, 
Y 71996, ! 

27. 24th September, 
1996 

28, 25th-September, 
1966 

R N 

Oral examination of the representatives of 
the Agriculture Depte. in respect of parage- 
aph No. 5.8of the Report of the Com- 
piroller and Auditor Gencral of India for the 

. year 1990-91 (Revenue (Receipts). 

* Oral examioation of the representatives of 
the Revenue Dzpariment In respect of parag- 
raphs No. 1.4,3.1,3.2,3.3,3.43.5,3.6 & 3.7 

of the Rep पा of the Comptroller and Audi- 
for Generalof Iadia for the year 1991-92 
(Revenue Receipts). i 

“The Com nittee decided to posptone the oral 
examination of the representatives of the 
Public Health Deptt. and scroctiniscd the rep- 
lies received from the Pubtic Health Deptt. 

(i) Consideration of papzrs placed before 
the Committee. 

(if) Oral examination of the represeniatives 
of the Trapsport Depariment Infesp- 
ect of paragraphs No, 1.8, 4.4 and 4.5 
of the Report of the Comptroller and 
’gAuodigtlor General of India for the year 

90-91... 

{Revenue Receipts) and paragraph No. 
4.1 of the Report of the Comptrelier and 

- - Auditor Genperal of india for the year 
- 1992-93 (Revenué Receipts). ' 

7 (i) Consideration paper placed before 
. the Committee 

(i) Tae Committee scrutinised the replies 
received from the Excise and Probi- 

- bition Department and Commeroial 
Taxes Department in respert of para- 
graphs of the Report of the Compro- 
पट्टा and Auditor Gederai of indja for 
the year 1992-93 (Revenue Receipts) 

6 (i) Considdration of papcrs placed before 
iz, the Committee. . 

(ii) The CommitteeScrutinised the replies 
received from the Irrigation Depit. 

6 (i) The Committee scrutinised the replies 
receixed from the Local Govt. and 
Housing Departmedts in respect of 

paragraphs No, 6.2.2 of the Report 
of the Comptroller and Auditor 

+.* General of India for the year 1992-93 
(Civil). i 

‘ लि The Committee decided to hold 115 
.  meetings in Haryana Bhawan, New 

Delhi on 8th & 9th October, 199_6. 

N
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729, ist October, 1596 6 
\L = 

- 

.30, 8th October, 1996 5 
(at New Delhi) 

A “ ’ 
- . 31.. 9th Ociober, 5 

Y 1996. - 
(aNew Delhi) - 

-4.32. : 15th -Qctober,, 1996 "3 

.33, 16th,October, 4996, 8. 

उन ' 

-~ - 

-34; 22nd October, 1995, ' 

The Committee scrutinised-the -replies 
received frem ythe, Govt. . in regard 

to the implementation ‘of the okser- 

vations/recommendations of the fpara- 

graphs of various Reports of the 
Public Accounts Committee relating  to 
Jodustries Depariment, Haryana. 

The Committee scrutinised the replies 
recejved fro m the Govt. in Tegard to 

1 the implementation, of cbservaticns 

recominendations of following para- 

graphs of various Reperts of the Com- 

mittce  Telating to Public Heaith 

Deptt. 

Paragraphs Reports 

31 {1 18th 

12 ) 24th 
41, 42, 43 and 44 32nd 
82 34th 

' 20, 21 23& 24 36th 

39(1), (ii), 40, 41, 38th 
42 & 43 

3 40th 

The Committee scratinised the replies 
received from the Gevt, In regard to 

, the jmplementation of observations/rec- 

ommendations of following paragradbs 

of various Reports of the Committee 

relating to Public Health Department - 

Paragraphs Reports 

32,33,34,35 & 36 40th 

52 to 63 42nd 

Orzl examination of the reprerentatives 

of the Tocal Govt. and Housing Depart- 
ments in respect of paragraph No. 6.2.2 

of the Report of the Comproller and 
Auditor General of India for the year 
1992-93 (Civil). ¥ 

(iy The Committe¢ decided to postpens 

the gral examination of the Ir/igstion 
Depariment as perrequest to this effect 
made by the departmental represeunta-. 

11५६५, 

(व Consideration ए papers placed before 

the Commitiee. 

Oral examination of the represenlatives - 

of the Revenue Department in respect of 

paragraph No. 6.6 of the Report of the 

Comptroller and Auditor General of India 

for the year 1991-92 (Civil).



i 

35, 23rd October, 1996 

36. 29th QOctober, 1996, 

37. 30th Ociober, 1996. 

38. 5th November, 
1896, 

Yy 

7 

7 

(i) Consideration of papers placed 
before the Commilice, 

(i) The Commijttee decided to post- 
pone the oral examinatlon of the 
Pubiic Health Deptt. as per re- 
quest to this effect made by the 

1, depar.mental representatives. 

(i) Consideration of ~papers placed 
before the Coinmittee 

tii) Oral examinaticn of the rCpresen- 
tatives of the Imigation Deptt. 
io respect of patagraphs No. 4.1, 
4.2, 4.3, and 4.4 of the Report 
of the Comptroller and Auditer Gen- 
eral of India for the year 1992-93 
(Civil. 

(1i1) Resumption of oral ezamination 
of the representatives of (2 
Supplies and Disposals  Deptt, 
in respect of parigraphs ऐप... 7.10 
and 7.7 of the Reports of the 
Comptroller and Auditor General 
of India for पीट yeats 1990-91 
and 1991-92 (Civil) respectively. 

Oral examination एवं the representatives 
of the Commercial Taxes Depit. and 
Prohibition Exciseand Tazation I eptt. 
in respect of paragrapbhs No. 1.3,1.4, 
1.5,1.6,2.1,2.2.6,2.2.7 (a) (i to पी, 
(b),2.2.8, 2.2.9 (ito1v) (a), (b)(ID), 

पा, v &v, (2.3.5(b), 2.3.6 (व) (11i), (b) 
GLGIN& v, 2.3.7,, 7.3 .8(i1), 2.3.9 
G & (0, 2.3.10 (a). 2.6(0), 2.7 (0 4.1 

and 4.3 लिए. the Report of toe 
Comptroller and Auditor General ‘of 
India for the year 1992-93 (Revenue 
Receip डी 

The Committee scrutinised the replies 
received from the Govt, in  regara to 
the implementation of observationsf 
recommendations of fllowing paragr- 
aphs of various reports of the Com- 
mittec relating to Public Works Depit, 
(B&R): 

Paragraphs Reports 

33 7th 

14 " s Ay _28th , 
30 32nd 

26,27,28,31 & 51 36th 
38,57tp 62 . 38tb 

37 to 40 40th 

[y 

.
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39, 6thNovember, = "8 
i - 1996, - L 

- -, : 

' 40, 12 November, 996 

-l . हा फ Y 

41. 13th November, ‘ 
! 1996. o - 

. . e 

42, 27, No\’em.ber, 5 
E .. e 1996." . - 

LY "II ! 

. * s 

. - . 3 - 

43, 8th November, 5 
1996 

44, 3rd December, I 
1995, 

45, 4th December, 7 
+ 1996, 3 

Bl
 

The Committee scrutinised the replic- 
e3Teceived from the Govt, in regard, 
10 the implementation’ of observaticns 
recommendations of paragraPhs No. 
64 to 750f 42nd Report of the 
Commi ttee relating to Public Works 
Department (B&R). 

The Committes serutinised the replics 
received from Govt. in regard to the 

implementation of observatigns réce- 
mmendatjons of paragraphs of various 

Reports.of the Committee relating 0 
Industries Deptt. - : . 

The Committee resumed the serutiny 

of the replies received from the Govt, 

inregard to the implementation of 

observations/recommendations of parag- 
raphs of various Reports of the Com- 
mitteerelattng to Industries Deptt. 

{i) Consideration of papers placed before 

N 
the Committee, 

Oral examinnation of the represent- 
atives of the Rural Developmem Depit. 
inrespect of paragraph No, 6.2.3 of 
the Report of the Comptroller and 
Auditor Geperal of India for the year 
1992-93 {Civil). 

{iii) Oral examination of the represeatatives 
of the Sperts Deptt, in respect of 
Parsgraph No, 3.12 of the Report of 
the Comptroller and Auditor General 
of India for the year 1991-92 (Civil). 

The Committee scrutinised the replies 
recelved fromthe Printing and Staii- 
onery Department regarding paragi- 
aFhs No. 1.5 & 7.4 of the Reportg 
of the Comptroller and Auditor General 

of India for the years 1991-52 and 
1992-93 (Civil) respectively. 

The Committes partly serutinised the 
replies received from the Govt. पा 

regard to फिट jmplemeniaticn of 
observgtions/recommendations of para- 
graphs of varions Reports of the 
Committee relating to Agticuliure - 
Deptt. 

The Committee resumed the scrutiny 
of replies received from the Govt. in 
regard to the implementation af obse- 
rzationsfrecommeodations एवं paragra- 
phs of varfous Reports of the Com 
mittee relating to AgricuMture Depll.
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1 2 3 - 4 - - 

,'h 

46 

a 
ही 

4. 

. 

10th Deoginber; ! 7 (1) The Committee decided to postpone the 
1996, * . oral examination of the representati- - 

i ves of the Public Health Deptt. ~ 

(ii) The Committee scrutinsed the Tepiies 

teceived from the Public Health Deptt. 
regarding various paragraphs of the 

: . Report of the Camptroller<dnd Auditos— 

* Geaeral of India for the year 199283+ 

(Civil) 

* 111K Decermbet, 7 @ The Committes decided to Ppostpone— 
the oral examination of the represe- 

ntatives of the Agriculture  Depti. 

{ii) The Commiites :“.{.'.’rr.m'nisl:fl‘.‘-tlfe%‘reph'cm-'n 

. received from the Agriculture Deple, 

tegarding various paragraphs of the: 

report of the Compiroller दवाएं Auditor 
General of India for the years 199091, 
91-92 apd 1992-93 (Revenue Receipts). 

48, 17]th99D6ecember, " 7 - (i) The Committee Serutinised’the rephcs‘“- 

49. 

T 

50, 

recetavd from the Govt. in regard - 
to the implemtion of observa tions! 

recommendations of the paragraphs of ~ 

the various Reports of the Committec— 
relating to Fisheries Deptt. - 

1) Confirmation of proceedings. 

; 189 टंएसिसरट, 7 " The Committe: scfutinised the replies.. 

received from the Govt. in regard to 

.- the implementation of eobscrvationsf 

ही . jrecommendations of the paragraphs 

. of the varios Reports of the Com-- 

.. _ mittee relating tothe Sciince and. 

’ Technology D.partment. . 

B - * T 
' 

24th Decemiber,”” - 5 The Commiltee scrutincsed the replies-. 

1 received from the Govt. लि regardto 
the ymplemectation of observaticnsf 

recommenda tions contained in Cerfaim 

paragraphsof the various Reperts of the«- 
Commitee relating to  Minesapd Geo— 

logy Dieptt. 

31st' December, ¥, The “ommitice serutinised the replies . 
1994: + . received from the Govt. in regard to 

ः the ,mplementation of observationsf के 
: recommsndations Contained jo ceftaim न 

- paragraphs of various Reports of the - 

Committee relating to previous years 

52 151]! मैप -5 -+ (1) The Committee resumed पट scrutioy 

previoas years..
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3 4 

54, 

. 

7th Jaavary, 
97 

14 January, 1997, 

245t January, 1997 

22.nd___1'anuary 1967. 

'._'-'_-5"8t'. हि 1997 - 

" {i1) Considetation of paper placéd hefore 
the Committee. 

(i) Consideration of paperplaced before 
the Committee. 

(i) (दवा examination of the represen 
tatives of the Printingand Statinnery 
Deaptt. in respectof paragraphs No 
7.5and 7.4 ofthe Reports of the 
Comptroller and Auditor General of 
India for the vears 1991-92 and 1922-93 
(Civil) respectively. 

7 Resumption of ofal examiration of 
the representatives of the Minee and 
Geology Doptt. inrespect of parag 
-aphs No. 1.4,5.145.3,5.4 & 5.5 of the 
Report of the Comptrollerand Auditor 
General of India for the year 1991-92 
{Revenue Receipts). 

4 The Committee decided to postponethe 
oral.examination afithe represcntatives of 
the Public Health Deptt. in fespect of the 
paragrphs of the Report of the Comptroller 
and Auditor General of India for the yea 
1992.93(Civil) and फिट Cominittee sCruting 
sed the Govt. replies relating 10 the said 
Department. . 

& (D) Consideration of papert placed before the 
] Commitice. 

एव) Resumption of oral examination of the 

representatives of the Revenve Deptt. in 
respect of paragraphs No. 1.4.1,5,3.1,3.2, 

- 3,33.43.5and 3.6 of Reporlof the Com 
- pirgllerand Auditor Genaralof Indiafor 

. the year 1992.93 (Revenue Recipts). 

5. . (i) Consideration of papers placed befoe 
the Cemmitice, 

:(ii) Resumption of oral examination of the 
representatives of the Transport Dpit, 
in respect of paragraph No. 4.2 of the 

feport of the Comptroller and Audltor 
— -yGaneral of India for.the Year1591-92.0f 

‘(Revenue Receipts), - 

-4 (i) Consideration of papersplaccd befo 0 
-~ the Ccmmittee. 

(ii) Resumbtion of oralexamination of the 
reperesentatives एव the Mines and Geolo 
gy Deptt. 10 respect of paragraphe No 

ooy t11,4,51,5.2,5,.35.455& 5.6 of the गला | 
-+ *eree ए Comptroller and Auditor General of 

+ _; 1India for the year 1992.93 (Revepue 
Recelpts).



1 2 

59.. 29¢h January, 1997 

60, 3rd Rebruary, 1997, 
T4 

61, वि February, 1995, 

- 

62. 130 February, 1997 

- 

7." 

The Committee scrutinised tke replies rsce- 
ived from the Power D4£e artment पा recpect 
of paragraphs No. 1.4&4.6 of the Report 
of Comptroller and Auditor General of India 
forthe year 1990-91 (Revenue Receipts). 

The Committee scrutinised the replies rece- 
ived from the Gowi. in regard to the imple- 
mntations of ohservationsfrecommendati- 
ons of following paragraphs of various 
reports of the Committes relating to Co- 
oDeration Department 

Paragraphs Reports 

39 18th 

25 19th 

16 -~ 22pd 

34 23rd 

3 25th 

() The Gommittee scrutinised/thereplies 
received from the Govt, in regacd to 
the implimentationof observations/ 
recommendations of following paragr= 
aphs of various Reports of the Commij- 
tiee relating to Civil Adviation Deptt. 

Paragraphs : Reports . 

23 26th 

- 19 J6th 

b 
- ey, 

5 (D) The Committee decided to prstpone the 

(i) The Commitfes scrufinised the replics 
receivad from the Govt. in regard to the 
implementations of observations/recomms 
endation of fellowing paragraphs ofvari- 
ous Reports of the Committes relating to 
Chief ElectricalInspector (Power - 
Departmept) 

Paragraphs 

78,80&81 

Reports 

34th 

aral examination of the representatives 
of the Finance Department in respect of 
paragraphs No. 2.4, of the Report of tho 
Comptroller and Auditor General of 
India for the ¥ear 1992-93 (Civil) as per 
repuetsmade by the Departmental repro- 
sentatives. 

i) The Committes, scrutinised the repliss 
eceivedfrom पल Gowt. in respect of 
above mentioned paragraphs 

e 

b 

¥
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63. 18th Februsary, 1997 6 () Consideraticn of papers’ placed I before 
the Commiltee. T हि

 

~ ’ (i) Oralexamination of the represertatines 
of the Finarnce Department alecpg with 
concerned Departments in respect of 
paragraphs no. 2.4 of .the Rerport of 
the Comptroller and Anditor Gexneral 
of India for the year 1992.23 (Civil). * 

64. 19ih Febrvary, 1997, 4 (i) Oralcxaminationof the representaives 
of the Chief Electrical Irspector Power 
Deptt. inrespect of paragraphs No 1.4 
& 4.6 of the Report of the Comptro- 
ller and Auditor Gereralof Irdia for 

4 the Comptroller apd Auditor General of 
India for the year 1990-91 (Revenue Receipts. 

(i) Oral examination of the represenfatives of 
the Irrigation Deptt. in respect of फिट, 
paragraph No, 5.2 of the Report of the 
Copptroller and Auditor Géeneralof India 
for the year 1991-92 (Revenue Receipts), 

(वि) The Committee drafied and firaliced its 
43rd Report on the Appropriation Account 

o JFinance Accounts of Haryana Govt, धर 

1 the year 1922-93. 

65, 2530 Fetyvary, 1557, 6 () Tie Cenmittce draltcd acd firaliscd its 

' 44th Report on the femaining paragraphs 
ofthe Reports of the Comptroller and 
Auditor General of India for the year 
ended 31st March, 1991,92 end 1993 (Civil 
उप Revenuc Receipts). 

(ii) Confirmationof procceding, 

£ 66, 27th March, 1997, 6 The Committee scrutinised the replies rece- 
ived from the Gowt. ipregard to the impl- 
mentation of observationjrecommendations 
contaned in certain paregraphs of the 
various Reports of the Committce. 

Meetings held at places other than Chandigarh. 

रु The Committee held meetings at places outside Chandigarh as per 

' details below :— 

1. New Delhi. 30th Awugust, 8th & 9th Cetober, 1996 

(Sr. 20,30,31,60 & 61)  and 3rd & 4th February, 1997. 



iz 

~Reports Presented 

Uunler rale 223 of the Rules of Procedute and Couduct of 
Bussiness in th: Haryana Legislative Assembly, the 43td Report of 
प्रिंट Publi¢ Accounts (3mmittzs on - the Appropriation-Adéountfl{s 
Finance Acconats of the Haryaa1 for th: vear 199393 and 44 
Report of Public  Accounts Committee ‘on the ”Reémaining Para- 
graphs of the Reports of the Comptroller and Auditor General of 
JIndis for the years endsd 3lst March, 1991, 1992 and 1993 (Civil and 
‘Révcnue Reczipis” weré preseuted to the House on 19th and 2151. 
March, 1997, tespectively. | 

. Proceedings 

© Aresord उरी thy p.'_o:::':l_i'ngs' of th: m::tinys of the Committee 
has baen keptia ths Haryana Vidhan Sabha Sicretariat. 

L - - 

*Il
 

. 
—
i
y
d
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= 7 COMMITIEE ON PUBLIC UNDERTAKINGS T 
The Committee for the year 1996-97-was pominated by.the. Hon®, 

—ble Speaker in pursuanice of the motion moved and passed by. the. Haryana Vidhan Sabha in its sitting held on 24th- May, 1996 aytho-- rising him to nominate the members of the Committice on Public - 
Undertakings for the year 1995-97 which was notified vide Haryapna Vidhan Sabha Secretariat Notification No. 1-CPU/1996-97/36, dated 

“the 6th June, 1996. - 

o 
H 

. 195 Committce fixed/hela total number of 59 meetings dyrin 2z 1he poriod pnder review. ‘The names of Members and number of 
meetings attended by.cach of them are shown in the following 
iable : — 

'Sr. No. Namo of Membér_ Number of meetings attended - 

*l.  Shri Jaswant Singh" ' 2" - 
*‘;_2 . .. 58 531 फ्बर हैआाइफछा 54 

3. Shri Somvir singh- ' 54 

4, Shri Ramesh"l{ashya‘p ) 48 T - 

कक, Shri O.R:Mahajin - o4 
.76, Dr. Virender छा 54 
ने 587 रिवक वा हक 55 

8; “Shri Mani Ram- 56 
9. Capt. Ajey Singh -y a5 

“410, ShriJagdish Nayar _ _ 1 

कक T, Sm't.K_'an'—t‘a‘ L =, _ 2 5o 

* R-esigr.ed w.e:f. l4th Jan.u.a".ry, 1997 on  his appointment 85 
- Miaister, ... | - - - . . 

"~ %2 Appointed Chairman w.e.f. 29th January, 1997 
कक Resignad w,e.f. 14th January, 1997 on his appointment as’ 

Minister. o ' 
7 कक * Nomlnated काठ... 2919 January, 1997. व: 
रस Nominated w.e.f. 29th J’anuary___, 1997, 

+ 

. दिल “०. “u 15“ 
I . ,
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3. Meotings held and business trassacted. 

The details showing dates and meetings held, फिट pumber of 

members present and the business transacted at each meeting, ar® 

given in the following table :— 

Sr. ‘Date of meeting Number of Business trapsacted 

No. members 

. preseat 

Address by the Secretary on be- 
half of the Hen'ble Speaker, 

Chairiman of the Committee, 

. Accountant General, Haryapa, 
Special Secretary to Goverpment 

Haryana Finanate Department 
and  Mapagement Consultant, 
Buregqu of PublicEnterprises, - 

- Haryana, about the scope and 
fugct ions of the Committee. 

1. 215 June, 1596 7 

2. 27thJune, 1996 8 (i) Adoption of implementation of 

recommendations of Shakdhar 
Committee’s recommendations. 

(i) Chalking outthe programme of 
work. - 

8, 4th July, 18596 9 (i) Consideration of paper placed bo- 

“ fore the Comm ittee. . 

(i) Oral examination of the repres- 

entatives of the Mines & Geology 

Department in regpect of para 

graph No. 2B “(Review) of the 

- Report of the Comptroller and 

. Auditor Genperal of- India for 

the year 1952-93 (Commercial) 

T relafing.to the Haryana Minerals 
Limited. 

4. 10th July, 1996 9 Oral examination of the representativesof 
power Department in respeet .of paragr- 

aph No. 4.5.2.4.5.34.5.6. and 4.5.8 of 

- the Report of the Comptrollerand Auditor 
Generegca of India for the year 1992-93 

(Commercial) relating to the Haryane State 

ही . Electricity Board. 

5. 174 July, 1996 9 Resumption of ofal examination of the 

representatives  of Miaes & Geology Depar- 
tment in Tespect of - paragraph No. 2B 

_ . 'Llm:‘mw'ted.mw) relating ¢o the. Haryana Min®rals 
1 . - - - 

6. 24tH July, 1996 7 (i Consideration of paper placed before the 
Commitice. * 

(ii) Postpopment of oral examination of rept- 

esentatives of Agirculture Depariment पा 
respect of paragraph No. 2A (Review) of the 
Report of घाट Comptroller and Auditor 

[



P 
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g 

-.-4 - - 

9, 

25th July, 1996 _ 

31st July, 1996 

158 August, 1996 

10, 7thAugust1996 

11, 

14th August 1996 

21st August; 1956 

Geeneral of India for year 1992-93 
(Commercial) relating to the Haryana_l_and 

Reclamation & Development Corporation. 

Oral examination of the representatives of 

Tourism Department in respeot of paragra- 

ph Nos, 4,31 &43.20f the Report of the 

Comptroller, and Auditor Generalof India 

for the year 1997-93 (Commercial) relating to 

the Haryana Tourism Corporation. 

Oral examination of the representatives of 

Agriculture Department in respect of para- 

grph No, 2 (Review) of the Report of the 
Comptroller and Auditor General of India 
for the vear 1992-93 (Commercial} . 

relating to the Haryana Land Reclamation 
बाएं Development Corpoeratjon. 

.k 

3 

—do— 

(i) Oral examination of therepresentatives 
of the Industries Depariment in respect 

of paragraph No, 4.6.1.of the Report 
of the Comptroller and Auditor 
General of India for the year 1992-93 
(Commercial) relating to the Haryana 
Financial Corporation. 

(i) Consideration of papers placed befo‘re' 
the Committee, @ - - 

Oral examination एव the répresentatives 
of Industries Department in réspect of 
paragraph No.4.4.1 ofthe Report of the 
Comptroller and Auditor Geperal of India 
for the year 1992-93 {Commercial) relating 
to Haryana State Industrial Development 
Corporation and paragraph No, 4.2.1, and 
4272 relatng to the Haryana Brewerics 
Limited. ’ 

Oral examination of the représentatives 
of Agriculture Department in respect of 
‘paragraph  Nos. 481 482 apd 4.83 
of the Report of the Comptroller and 
Auditor General of India for the year 
1992-93(Commercial)relating to the Haryana- 
Warehousing Corporation Limited. 

() Scrutiny एवं the replies received in 
regard to the implementation of reco- 
mmendations/ observations contained 
in the 39th Report of the Committee 
on Public !Jndertakings relating 
to the Haryana State Small Industriea 
& Bxport Corporation, 

(i) Consideration of papers placed before 
the Commiitee,
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-14, 22nd Aogust 1996 R (i) Consideration of papers pleced tefore 
- . the Committee, 

_ (ii) Postponment of the oral éxaminafion 
of the representatives of Industries 

. Department in respect of paregraph . Nos. 4.1.1and 4.2,1& 4.2.2 ofthe Report 
- of the Compirollerand Auvditor General 

- ’ - - o India forthe year 1903-94 (Commer- 
cial) relatitf to.the Haryana State _ न Small industries & Export ‘Corporation - and Harya"@ Breweries Ltd, respec- 

. tively, 

15, 29th Aiigust 1996 9 iScrutiny of the replies received in rogeid 
10 the implementatipn of recommendstio ns/ 
Observations contained in the उमा Refort 
of the Committse on .Publce Undertakings 
elating to the Haryana ‘State ‘Handlooms 
Handicrafts Corporationand Haryana State 
Industrial Development t{Corroration. . ° 

.16, Ath:September 1996 K Scrutiny ofthe reples received पा respect i of yeragraph™ No. 2B (Review) हाल 4.3.1 - " of the Report of the Comptroller and 
Auditor General of fudia for the year 
199394 (Commercial) relating to the 
Haryana Harijan Kalyan Nigam. 

L}
 

(i) Consideration of paper placed before 
the Commiittee 

: (i) Oral examination of representatives of . L R Welfare of Scheduled Castes & Back- . ward Classes Department in Tespect of 
. T .- paragraphs No 2B(Review)and 4.3.1 

‘ of the Report of the Compirolier g . Auditor General of India for the year 1993.94 (Commercial} releting to the 
Haryana Harjjan Kalyan Nigam 

- 187 A2th'September 1996 R ~ (D) Consideration of papers jladed Before L o, . . the Committes 

] (i) Scrutiny of replies received in respect k of paragraph No 441 and 4.2.1 & . - -4.2.2 ofthe report of the Comptroller 
and Auditor General of India for the o . . the year 1993.94 4 (Commercialyrelating . - - . to the Haryand State *Small Indusicies o - and Export Corporation and Haryana i .- Breweries Limited respectively 

« 9: {8thSepplember (996 7 D! . Scratiny of replies received in respect of सह न न. जिद _. paragraph No 4.6.1 of the Report of the ' mplroller  and Auditor General of . रद्द उतर for the year 1993.94 (Commercial} relating to the Haryana Seeds Development 
Corporation, 

)
 

.S
 

ल
ा
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- ih इलाज" 1996 & . (i) Oral examination of-repieseritatives of 2b. 15in epterncr__ . Industries Department in respect of 
paragraph Nos, 42,1 &4.22. of the R g . " Report of the Compiroller and Auditor - - General of India for the .yesr - _ 1993-94(Commercial) 16802 (0 the 
Haryana Breweties Limited Murthal 

. (ii) Oral examination of representutiy es of - Industries Departnient in' respect of 
paragraph No, 4.4.1 of the Rerort of » : . : the Comiptroller ‘& ‘Avdifor!Genertl of I L India for the year 1993-94 (Commer- 

- cial) relating to the Haryana Stzic - - Small Industries and Export ० . - ] Corporation, 

o1, हा - Oral examination of representatives of 
. Transport Department i respect of 

paragraph Np. 4.1.1 of the Report of the - Comptrollerand Auditor General of Indie _ for the year 1992-93 विन fela = ting to Haryaria Robdways ‘Eriftineefing -yl - Corporation. 
~ 22, -26th September, 1996 8 Scrutiny ofreplies received inregard to . the imp Fementatfon of recommendations/ = - - _ डी - observations contained in the 39th ’ दी : - Reportof the Committes on  public L - Undertakings relating to the Haryana Hotel Limited (Review). 

"" 237. i3fd Octobir, 1996 4~ () Consideration of papers placed beforo 
the Committee, . . s 

EPULSL 

S (i) Resumption of scrutiny of पड replies 
received in regard to the implementa- हु * tion of recommendeations/observations . . : contained in the 39thhc_Report of the < 3 ) . Committee on_ Public Undertakings . - *. - - - - relating tothe Héryana Hgtel Limited 
(Review). 

7८ /24 '9th October, 1996 3 Scrutity of the 'replies “fecéived “in respect 
.- - of paragraph Nos. 4.5.1 and 4.54 of ths S : -, Report of the Comptroller apd Auditar e~ - *  General of India for the year 1992-93 Ty e Tt (Commercial) relating to the Haryana State & ' . = - Electricity Board. § 

25. 16th October, 1996 7. (i) Consideration of papers placed before e हि यह मर पट Committés: - - - 

- न न .o न नह Scrutiny of the replias received in जद है. - - zespect of paragraph Nos. 4.5.5 and . 4.5100fthe Report of the Comptroller 
: . : and Auditor  General of India for the PR, R नर < सर न year 1992-93 (Commercizl) rela ting 

रथ फि के यह Vel रा 0 the Haryana State Electricity Board



" 31, 6th November, 1996 

1 2’ B 

26, ‘lu?.t__h ‘O:to.‘bsr, .199'-5 .9 

, 2:? की हि o 7 

-8 न 1996 e 

: 29,7 -30th एस के न ः 

30 '3’13:; Otober, 1-995:.- लि 

- 4 -~ 

1 I 

" ) Serutiny of replies received in  regard 

" (i) Consideration of papers placed before 
the Committes 

(i) postponment of the oral examination 
of the representatives of power Depart- 
meat in respect of paragraph Nos. 
4.5, 1. 454. 4.5.5. and 4.5°10 of the 
Report of the Comptroller and Auditor 
General एवं India for the year 4992-93 
(Commercial) relating to the Haryana 
State Electricity Board, 

(i) Consideration of papers placed before 
the Committee, 

(i) Oral examin-tion of representatives 
of Tourlsm Department in regard fo 
the ~implementation of recommenda- 
tionsfobservations c¢ontained in . the 
39th Report of the Committee onPublic 
Undertakings relating to the Haryana 
Hotel Limited (Review). 

() Consideration of papers placed befpre 
the Committee, 

(ii) Resumption of oral " examination—of 
representatives of Agriculture Departs 
ment in respect of paragraph No. 2A 
(Review) of the Report of the Codp-m 
troller and Auditor General of India 
for the year 199293  (Commercial} 
relating to the Haryama  Land Recla- 
mation & Development -~ Corporation 

Postponment of oral examination of 
the representatives of Power Depart- 
ment in respect of  paragraph Nos, 
451, 454 and 455 of the Report 
of the Comptroller and Auditor General 
of India for the year 1992—93 
(Commercial) relating to the Haryvana 
State Electricity Board. 

Oral examination -of representatives 
of Power Department in respect of 
paragraph Nos. 4, 5,.1 4.54 and 4.5.5. 
of the Report ofthe Comptrolier and 
Auditor General of India for the  year 
199203 (Commercial) relatingto the 
Haryana Sate Electricity Board. 

(0 Consideration  of papers placed befors 
the Committes . 

to the implementation of recommendas 
tionsfobservations contajned in  the 
390 Report ofthe Committee on Public 
Undertakings relating to the Haryapa 
State” Electricity Board 

T
 

A.
..
L:
J 
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32, 7th Novembeér, 196~ 9 . () Consideration of papers placed . before 
- -~ the Committee. 

. (ii) Oral examination of representatives 
- - of Power Department” in" respest of’ 
- हि - paragraph Nos. 4 .5.7, 4.5 .9and4,5.10 

< of the"Report of the Comptrofler and 
' -- - Auditor General of India लि. the year 

= - 1992—93 (Commercial) relating to the 
o < - Haryana State FElectricity Board. 

to the imolementation of recommienda- 
- tionsfobservations contained in_ the 

39th Report एव the Committee on Public 

- . - Undertakings relating tp the Haryana 
- - B - State Electricity Board 

33. .12th November, 1996 7 (i) Scrutiny of replies received in  regerd 

- to the States of West e 
. - - and Andaman & Nicobar Islands from 

- _ 17th to 29th December, 1996. 
- 

34. 29th Novemter, 1996 5 Oral  excminztion of_  reprecectalned. 
कि - s of Power Department 1. उसका to 
का - i - v~ implementation of  recommendati 

- - observations contained i the 3 
- . Report of the Commiite¢ on Public 

z . Undertakings relating to the Haryana 
T -, State Flectricity Board, 

35, - 4th December, 1996 T (iyPostponment of oral examination of 
ल् the  representatives of Power Depart- 

- L . ment in regard to implementation .of 
T ) . _ recommendationsfobservations contained 

. : - = in 39th Report of the Committce एप 
T - : Public  Undertakings relating to the 

Haryapa Siate Eléctricity Board. 

oo - = * (i) Decision to postpone study”tour to the 
Tt - ) States of West-Bengal, Kerala anpd 

= Andaman & Nicobar Islands, which was 
- scheduled to commence from 17th to 

- - ‘ . 29th December, 1996, 

36. Sth December, 1596 6 - Scrutiny of replies .received in regard, 

- ः """ ही Decided to  undertake  study tour _ 
1,” Kerala 

v 

to the jmplementation” of recommendz - - 
T दा. , tions/observations contzined Inthe para- 

' ) - graph Nos. 27of 10th Report of Public 
) Accounts Committee and paragraph 

i - Mo. 26 01 11th Report एव Public Accounts 
s - * Committeeand paragraph Nos. 7.120f | 
o . LT e Sth Repoit ofthe Commitiea on Public 
.. _ - Underéaking "relating to the Haryana हु... ! ६... -< Harijan Kalyan Nigam. 

3, "ITth December, 1996 . . 8 -1 Oral examination of Tcpresentatives of 
Power tl_Dl:pau*tn:lem in regatd to the imple- 
mertation एव recommndotions/observations



38”71 2th Dpcomber: 1996 7. 

k] 

39: 18th Decomber, 1996 _ 7 

40, 19th Dzemder, 1935 8- 

. - 

व. 24th Dyopber, 1996 6. 

42." 208 Jaquary, 1997 ‘9. 

containéd in paragraph No.s 6 & 7 of 
‘the 39th Report of the Committee on 
Public Undertakings relating 10 the 
Haryana State Electricity Board. 

(1) Oral examinationof reprecntatives of 
Power Department in regacd to imple- 
mentation of recommendationsfobserya- 
tionscontained im the 39th Report of 
the Commitfed on Pablic Under- 

takings relaing the Haryana State 
Electricity Board, 

(i) Decision to undertake study tour to 
the States of Tamil Nadu and Kerala 
from 8th January 1997. 

Qral examination of reresentativesof Power 
Department in respect of  paragraph 
Nos.4.1.1, and 4.1.2. of the Report of the 
Comptroller and Auditor Geaeral of India 
for (5 veir 1923-94 (Commercial} reating 
to the Haryana State Minor Irrigation 
and Tubawells Corpora‘ion. 

(i) Oral examinition of redreseatatives of- 
Aegriculture Department in respect of 
paragraph No. 4 5.10 the Report 
the Comptroller and Auditor General 
ofIndia forthe year1993-94 (Commer- 
cial} relating to the Haryana Agrfo 
Industries Corporation 

ही Oral examination of representatives of - 
. Agriculture Department था respect of- 

paragraph No 4.6.1 of the Report of 
the Comptroller and Auditor General 
ol Indiaforthe year1993-94 (Commercial) 
relating tothe HaryanaSceds Develop- 
ment Corporation 

Scratiny of replies received in respect of 
paragraph No 2B (Rewiew) of the 
Report of the Comptroller and Auditor 
Gengral of India for the year 1593-94 
(Commercial) relating to the Haryana 
Women Dgvelopment Corporation 

(i) Decision to postpone study tour ' to 
the States of Tamil Naduand Kerala 
which was to be commenced from 
8th January, 1997, 

(i) Scrutiny of replies reseivel in respect 
of paragraph No. 2B (Review) of 
the Report of एव Commptroller and 
Auditor QGeneral of India for the 
year 1993.94 Commercial) relating 
tathe Haryana State Minor  Irjgatiom 
& Tubewalls” Carporation ~ i 

L
D
 

)
 



सा नह नल ए - - ..3.-.‘ U न नाना . _——— i 

B4 हक Jamuary 1997 9 7 Oral examinabion of Tepresenfatives” 6% 
/." -, Power Department पा. res‘pec___t,._o_fi.-%aragap l;\‘- 

- Nos. 4.7.2.4.7.3a0d 4.7.6 of _ the Repor 
. . -of the Comptrollet and Aaditor Geaeral 
iR o ofIndia for the year 1993-94 (Commercial) 

.. relating to the Haryana State Electricity 

. - : Board 

* लि .. [ 

44, 3gth Japuary, 1997 9 Oral examination of representatives 
of Power —.Deparq;l ent in réspect of . 
paragraph Nos, 4.7.7, ‘4.7.8and' 4.7.9 7 

’ - of the Report of the Comptroller and 

. . Audtor General of India for the year 

_ 1993—94 (Commercial) relating to the 

- Haryana State Electricity Board. 

45 16th Janwary, 1997 7 Scrutiny of replics received in respect “न 

. e of paragraph Ng, 3’ (Review) of the 

- Report of the Comptroller and Auditor 

) General एवं India for the year 1992.93 

. - -(Commercial) relating to the Haryana 

. State Blectricity Board. 

48, 22nd January, 1997 6 (i) Resumption of scrutiny of replies —recei- 

ved in respect of paragraph No. 3.1 

. < - (Review)ofthe Repprt of the Comptroller 

. द and Auditor General of India fp‘or फिट 
year 1992—93 (Commercial) relating 
to the Haryana State Electricity Board. A

2
 

(i} Consideration of papers placed before 

s z ) the Committee, 

47, 298 Japuary, 1997 _ § ° * - Consideration of papers placed before 
i , the Committee, 

48, 30th January, 199 6 -Resumption, of scrutiny of Igplies re- 
" cetved in respect of paragraph ‘No. 3:1 

- (Review) of the Report of the Comp- 

4 ) _.froller and Awuditor General of India 

. for the year 1992—93 (Commercial) 

" : _relating to the Haryana State Electricity 

. .. Board. 

. 49, 5th Febraary, 19977 -7 . Oral examination of  representatives 
of Industries Department in respéct . 

of paragraph No. 2A (Review) of " the- 

Report ofthe Comptroller and Auditor 

. - Geperal of India_ for the year 199293 

. न” - (Commercial) relating to, the Haryama 

. - - . .- Land Reclamation ard Development 

- Corporation Limited. ' 

50, हु February, 1997 . 7 - Scrutiny of-replies: received in rgspect of 

पा न दर 197 paragraph No. 3A(Rev1.e'¥w)' of thepFReport 

.o ofthe Comptroller and  Auditor Generzl 

1 of India for the year 1592—93 {Comm- 
' ercial) relating to the Haryana -State 

e e - - - FElectricity Board. o . 

PO 



51. J2th February, 1997 

4 

2. 13th February, 1997 

19th February, 1997 

20th February, ५ 997 

5 

7 

7 

उठ, 27th Februaiy, 1997 . - 7 

लि i em 

57."6th March, 1997 .- -..9 .. 

- Postponment oithe oral exemination 
of the representatives of Pgwer Depart- 
ment in respect of paragraph No, 3.1 
_(Review) of the Report of the Comp- 

- troller and Auditor Geperal of India for 
the year 1992—931 (Commereial) relating 
to the Haryana State Electricity Board, 

Scrutiny of replies recerved in respect 
of paragraph Np. 3.5 (Review) एव the 
‘Report of the Comptroller and Audial 
General of [udia लि. फिट year 1992-93 
(Commercial) relating to the Haryana 
‘State Eleciricity Boargd. 

Oral  examination of representatives - 
of Power Department in respect of 
paragraph Nos. 3.4.1, 3.4.3, 3.4.4, 34.5 
and 3.4.6 (Review)ofthe Report of thé 
Comptroller and  Auditor Gereral of 

- India forthe year 1992.93 (Commer- 
ठगी relating to th Haryana  State 

- Bleciricity Board™ 7 - - ToE 

Resumption of oral exsmination of re- 
presentatives of Power Department in 
respect  of paragraph Nos, 3.4.7. and 
3.4.8 (Review) of the Report of the Com- 
Ptroller and Auditor General of India for 
the year 1993.94 (Commercial) fand para. 
graph Nos. 4.7.1, 4.7.4, and 4.7.5, of the 
Report of the Comptroller and Auditor 
General of India forthe year 199354 
Borelatmg‘ to the Haryana State Electricity 

ard. 

(if) Consideration of papers placed befor 
e Committee. 

(i) Scrutiny of replies received in = respect 
of paragraph No. 3.5 {Review' एव the 
Report of the Comptroller and Auditor 
General of Indis for the year 1992-93 
(Commercial) relating to the Haryana 
State Electricity Board et - = 

(ifiy Confirmation of proceedings. 

- (iv) The Committee drafted its 41st Re- 
~ port on the report of the Compt- 

rolter and Auditor General of India. 
for the year 1992-93 (Commercial) 

- The Committes finalised its-41st Report: 
एप the Report of the Comptroller 
and Auditor General of India for the 

t year 1992-93 (Commerctal), 

-- (i) Considerstion of papers placed be- 
fore फिट Committee. 

- . 

कि
, 



.
 

25 

- " - 

58, 2Tth March, 1997 8 

4. Presentation of Reports :— 

हो) The Committee drafted/finalised . its 
42nd Report on the Report of the 
Comptroller and  Auditor 'Geperal 
of India for the year 1993.94 (Com- 
mercial). - 

(i) Consideration of papers placed before 
the Committee. - 

(i) Scrutiny of the replies received in 
regard to the implementation of  re- 
commendations/observations contained 
in the 36th Report of the Com- 
mittee on Public Undertakings = rela- 
ting to the Haryana Seeds Develope 

_ . ment Corporation Limited, __ __ _ - 

41st and 42nd Reports of the Committec on the Reportsof the 
Comptroller and Auditor General’ of India लिए the years 1992-93 
{Commercial) and 1993-94 (Commercial), respectively-were presented 
to House. 

S. A record of the proceedings of the meetings of the Committee 
has been kept in the Haryana Yidhan Sabha Szeretariat,. 

e 

[



COMMITTEE ON ESTIMATES - 
_— - The-Committee -on-Estimates- for -the.year 1996-97 consisting- of 

- nl{it'ne" members was ncminated by the Speaker, on having been 
alitborised एफ riotion,'moved 'dnd passed by the Haryapa Vidhan 

- Sabha. ‘in,ifs siffing-'leld "0h. the 24th May, 1996 and notified vide 
- ‘Haryana Vidhan -Sabha Secretariat Notificaticn No. EC-1{199€-97f 

35 dated 6th June, 1994. 

o 2 Shri Kanwal Singh, M.L.A. was appointed as Chairman -of 
" ‘the "Conimittée . . ] - T 

3. The Committee flxed/held a total number of 47 sittings 
duting the period vnder-teview . 
. ‘4., पट, Nanésof Mefbers and numbers of meetings attended 

'“‘b'y_ea__l_c_hao_f them are'shown.in the table given below :— 

- 8riNo. ' _.'N)a_-fil"e-"o‘f"“Me"r_m‘be’r Number of sittings attended 

*1. Shri Kanwal Singh ] 35 
#%2 Shri Nirpender Singh - ’ 30 -- 

**#3.. Shri Attar Sing Saini . 7 
" Teadrg  Shri-Shashi-P4l Melita ) .. B - * 

< NEERRS हाल ViRddKufdar - - - L 
6. Shri Q.P. Jain "33 

. 7. गले Ashok-Kumar - . - _ 45 
" 8; 'Shri‘Khurshid Atihed - . ' 36 

9. Shri Ram Phal Kundu 44 

*x%422]10. Shri Satvinder Rana 3 

s#¥3¥x]1, Shri Raj Kumar Sainl 2 

कशेककरन 12  Shrimati Vidya Beniwal 8 

कक 13. अत Kailash Sharma 1 

*Resignation from the membership & Chairmanship accepted and notified 
vide Haryana Vidhan Sabha Secretariat Notification No. EC-1/1996-97/84, 
dated the 27th January, 1997, 

**Appointed as Chairmzn of the Committes for the remaining period of 
the year 1939697 w.ef. 29th Jamuary 1997 vide notification No. EC-1} 
'1996-97/94 dated the 31st January 1997. 

#*9Resignation from the membership accepted and  notified vide Haryana 
Vidhan Sabha Secretariat Notification No. EC-1/1996-97/82 dated फिट 
27th January 1997, - 

#t4sRegination from the membership accepted and notified vide Haryana 
Vidhap Sabha Secretarjat Notification No. EC-1/1996-97/85 dated फट 27th 
January 1997, 

*4setResipnation from the membership accepted ond notifed vide Heryena 
Vidhan Sabha Secretariat Notification No. EC-1/159€-57/83  dzted the 
27th January, 1997, 

es¢d2a3arvisri Satvinder Ranz Raj Kumar Saini Kailash Sharma Apd Shrie 
mati Vidya Beniwal were nominated to serve on the Committee on Esti- 

- mates wef. 20th January 1997 for the remaining period of the year 
1996-97 vide notification WNo. EC-1/1996-97/94 dated the 35 January, 1997, 

28 
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. Meetings Held and Busivess Transacted D e 

e - ‘The dates of. meetings, the numb®r of members present-and the - 
business transacted at each meeting are given below :— 

e e e ———— L [ 

Sl Date of - " Numberof Business transected 
-No, Mecting Member 

7 . Present . 

1 - Ty R T 4 

T 1. 13th Jupe, 1996 9 1. The Committee discussed the Scop 
व न and functions of the Committee on 

s Bstimates, 

2. The Committes also decided to esa- 
ming Budget Pstimates for the year 
1996-97 of the following Depart- 
ments +— 

. (i) Agriculture (i) Home (jii) Mines & 
P Geology (v) Health and (v) Horticul- 

“ - ture Departments : 

227 19 June, 1996 "9 _') (i) Papers placed before फिट Comrmittes 

(i} The Committee oraly ecxamined the 
ey represeatatives  of 27 Fa,n.'on_.:f-D,._entt_ 

- . - regarding  Non-supply  of ~ Govérnmeat 
replies in  respect of Implementstion 

: . of the outstanding recommendations; 
- observations contained in  varipud 

N o paragraphs ofthe 25th Report of 
the Committee for the ytar 1992-93 
relating to the Irrigation Depariment. 

L L पु
 

3. 261५ गेएक, 1996 - (0 Papers placed before the Commitice. 

T (i) The Commitiee oraly cxamined the 
representatives एव... Indusires  Depit. 

-8 : - regarding Non-suply -of ¥* Govl, 1= 

- = - -+ plies jn respect of implementation of 
- - T - - cutstanding  observationsirecommen- 

- ~ dations contained In various para- 

Ot ’ . =~ graphs of the 18th Report of the 
UL ः Committes for 1985-86 relating to 
T the Industries Deptt. 

2 4 

(iii) The Committee oraly, examined the 
: = representajtves of “Iranspoft- Departs 

* - - .~ 7 ment regarding implementation of 
- *  outstapding observationsfrecommenda 

tions contained in varjous paragraphs 
. 2. _.' सर. _. . 7". ता the’ 27th Report of ' 'दिठ रा 

) mittes for the year 1994-95 relating 
नि दा है वि 2.+ to the Transport Department. 

4 '3fd';"3“'1‘3’.-‘,1_9\h_9.5.__,“'I‘:" : 6 (0 Papers placed before the Commilice.
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(iiy The Committee oraly examined the जप 
o . representatives of Cpoperation Deptt._ 

regarding _non-supply . of the out- 
- standing recommendationsfobserva- 

tions contained in wvarious parag- 
raphs of 27th Report of the Com- a 

R e -. e -- - - mittee for. the. year 1994.95 relating. 
to the Cooperation Department. 

e - = ०४ - - 
मर T (i) The Cmmittee” “only ~ éxdmined the . 

e . _ - Iepresentatives of Soclal  Welfare 
पे मर e ‘ oo . Department regarding implementation 

: of the oufsianding recommendationst 
observations contaiped in varipus 
paragaphs of the 23rd Report of 

प्र बा गए . . the Comunitiee for the year 1990-91 
- 32. . relaing to the Social Welfare De- 

- प्र - partment. 

5, 10th July, 19%6 7 The Committee resumed the oral exami- 
TR nation of representatives of Cooperation 
R Department regarding implementation of 

T B N the ocutstanding recommendations;obsser- 
vations contajned in varjous pargraphs 

. एवं the_27th Report of the Committee - 
S R * ४ for the year 1994-95 relating to the (a : 

Cooperation Department. 

-§.- 17th !July; 1995 8 (i) Papers placed before the Commitiee. 

हे जार न ८. * - ii) The Committee resumed oral exa- 
: ः नह mindjon of the representatives of 

दि नर - . Cooperation Dpett, régarding imple- 
: 7. v . s : mentation of the outstanding recom- 

धन B L mendationsfobservations contiined in 
नर + - varipus paragraphs of the 27th Re- 

port of the Comnittes for the year 
R हुए; . . 1994.95 relating 0, the Cooperatipz 

Department & Food & Supplies Da- » 
नह; et «८. . . ¢ -n partment (concerning CONFED). 

1 24th July, 1996~ . ." 8 ~_ .. The Committec resumed the oral exa- 
SR T mination of the representatives of the 

. DO e , Transport Departmeat regarding imple- 
A mentation of guistanding observaiionsf 
. - R . e - recommendations contained in various 

कि ) ३ . paragraphs of the 27th Report of the 
) . L. Commiteg for ths yea 1994-95 relating- 

to the Transport Department, v%_ 

] 

'] 

8. 20th Julj, 1996 - 8. . The Committee scrutinised the budgst . 
P L T . material for the year 1995-97 rslatiog to 

- Health Department. 
L . 

" [ के *. ४ «7 
कक, बनने " = - 

9, .Ethr-August,'l‘)QG‘-,- > 8- r (i) Papers placed before the Committee 
- ar " b 4 

- .t~ 7 ¢ (i) the Committee drafted and finalsed 
the Questionnaire on the  budget 

o= A~ .- ८. ., mawrial for theyear 199697 -rois- 
ting to Heath Department,
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1 2 3 - 4 - . 

की e न लग Al e वध e था ना ok Bl e 4 e e B e L B नह नल e नानक b e sk crme न कथन 

10. 14th August, 1996 7 ihe Committee oraly examined the rep- ' - - " rgtentatives of Animal  Husbandry De- 
partment regarding implementaton of 

.- recommendations/observations  as  cop- 
- - tajned प्रा various paragraphs of the 22nd 

= - Report of the year 1989.9¢ relating tp e T the Animal Husbandry Department, 

11, 21st August, 1996 ~ 8 (i} Papers placed tefore the Committee, 

(i) 19 Commitiee praly ~examined the . e “4... >. representatives of P.W, (Public Health) i e : T N Department for non-supply of Go-. by A I . vermirent reply Tegarding implemen. - ] A - . tation of outsanding recomuendetions; 

s 

दे
 

दा observations contained in the variobs o . paragraphs of the 28th Report of the 
Commitiee on Estimates for the - - - e . year 1995.96 rolating to the P/w. = . व T .. - (Public Health) Dapartment, 

. L . . (iiiy The Committee oraly examined the . T . - representatives of Irigation Depari- 
] ment regarding implementation of 

ली ot the outstanding  recommendations; RS R observations contained in  varigue : paragraphs of the 26th Report of o ) . - the Commiitee' for the year - है 9924-95; e - : : 7, relating to the Irrigation™ Department. 

12, 29th August, 1996 -9 () The Committee scrnlinised the rep- 
_ L .o - lies received from the Govt. regar- e e e L ना 4w हु"... o ding the implementation of फिट out- दा. 7. e e .+ = standing recommendations/obsrvations 
LT = " :~ contdined उप paragraphs No, 24 of 

" the 2Ist Report of the Committes 
कटा “+ - for they year 1988-89, relating to. 
दि Tourlsm Department. POk 

P - 

८. का. “ . (ii) The Committee scrutinised Govern- 
दे जज B . ment replie:  regarding  implemen- 

- - ~ - tation of outstanding recommen- 
- - - - = गए हा datlonsfobservatons  contained in 
1L A दल कै various paragraphs of the 15th Re- 
vyt £ g 4 हा port of the Committes. for the year 

- . R न... अनोनर 1985-86 relating to the Industriés 
Department. 

ot - « दूध s नल v 5. 
s b 

) Papers pleced before the Committee. 18 4th Septemnber, 1996 6 
- . T . Fo 

(i) The Commiitee oraly examined the 
representatives of Forest Department 
regarding non supply of Govern- 
ment reply in respect of implemed- 
tations of the outstanding recommens ' 
dationsfobservations , contafned ip 

* - wvaripas* paragraphs ‘of पाए 24th ' फिट 
» port of the Commitise for the yeap 

1991-92 stelating to Forest Depart- 
ment. 
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. o पा) The Committee oraly examined the 
- - नल renresentatives of Tourism Depart- 

ment reguding  implementation  of 
recommendationsfobservations coit- 

. tainad in paragraphs No., 24 of the 
- . 215. Report of the Committez for 

the year 1988-89 relating to the 
Tourism Department, | 

llgl%th September, 7 (i) Papers placed before the Committee. 

T (i) The Committee graly examined the 
representatives of  Agriculture  De- 

थी parfment regarding non-supply of 
. Budget Material एप the Budget Estis 
~ v mates for the year 199697 of the 

- . T Agricultare Department. 

[l 

wd
 [ 

(iii) The Committee oraly examined the 
' . representatives of the Indusiries De- 

i नि partment regarding  implementations 
. of the outstanding tacommendationsf 

) observations contained jn Paras No. 
Lo - 14 & 28 of the 18th Report of 
L . the Committee for the yéar 1985-86 

b of the Industries Department . . 

5," 16th September, * 3 The Committce oraly examined फिट rep- 
15996 * . resentatives of Forest Department Io- 

garding implementation af the | outstane 
- - . ding recommendationsfobsérvations - con- 
- गन - tained in various paragraphs of the 24th 
- . - Report of the Committea for the year 
- ] 199192 relatinz to the Forest Departs 
- - ment. 

16 12959th.6'55pt'¢m'ber',_ 7 (i) Papers placed before the Committes. 

(i) The Committee scrutinised the Bud 
नस . get Material for the year 1996-97 
- e . relating to the Agriculture Depart- 
P S r . ment and framed  questionnaite 

.- . P thereon, The Committee also  desi- 
-1 P " red पाल Material of Horticulture 

- . > Departmént to frame the question. 
L लि दा naire thereon alsp 

17. 8rd October,1996 8 (i) Papers placed before the Committes , 

) पा ही i (i) The Committee oraly examined the 
representatives of Mines & Geology 
Deparimént 1égarding non-supply 0 
पट Budget Estimates for the y=ar 

T - A T . 1996-97 of the Mines & Gcology,_ 
Y Department 

18 9१ Ollaber, 1936 - 4 .  The Committte oraly examined the rep- 
. - - resentatives of Home Depariment regar- 

o e - ding non-supply of the Budget Material 
for the year 1996-97 of the Home "जिन 
partment. . 

-
 
ब
ट
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T T S T T e e e T जन 

4 

" 19 16th October, 1996 
1 

20 23td October, 1996 

4. 

21 30th October, 1996 

22 6th November, 
R 1 R 

9 

8 

(i) Papers placed before the Committee 

(i) The Committee oraly examined the 
represeptatives of Town & Couniry 
Planning Departmesnt,  regarding imple- 
mentation of the outstanding, ;Obser- 
vation contained im paragraphs Mo 
27 of the 20th Repott of the Com- 
mittee for the yeéar 1987-88 relating 
to the Town & Country Flanning 
Departmeat. ) - 

- 

(i) Papers placed before the Committee. 

(i) The Committee postponed ; the orel 
"~ Examination of P.W. (Puh{i_c Health) 

Department regardiog impléméntation 
of the outstanding recommendations/ 
observations  contained in  wvarious 
.paragraphs एव the 28th Report of 
the Commitiee for the year 1995-96 

of the P.W. Public Health) De- 
partment oLl 

Gif) The Committee decided to  under- 

+ take an On the Spot Study tour 

of various sick-units of Industrial 
Units in the State. 

(i) Papers placed before the Committee. 

@iy The Committee oraly * éxamined -the 
representatives of the Towa and 

Country Planning  Depit. regerding 

recommendationsjobservations contained 

- in paragraphs No. 27th of पाठ 
20th’ Report of the Commitiee for 

the year 1937-88 relating to the Town 

& Country Planning Department. 

(i) The Committee resumed theé - oral 

examination of the representatives 

of Irrization Department regarding 

jmplementation of the outstending 

“ r,ewmmenda_tions-,'observations con- 

tained का varfious paragraphs of the 
25th Report of the Committee ifor 

- पट year 199293 relating to ~the 
= Irrigation Depariment = 

() Papers placed before the Committee. 

(i} The Committee discussed the issue 
regarding  Supplementary Estimates 
for the year 199697, - - 

T 

The Committee passed the Corndolonce 
tgsolution: regarding 30 inmocent perscos 
killing in air<crask  between the Two
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airerafis in the evening of 12th . Novem~ 
ber, 1986 npear Charkhi Dadri (Distt 

4 = . - Bhiwani). 

24 .2ist November,  , _ 9 "The Committce decided to  undettake 
1996 A the study tour to the Staies of Gujrat, 

4. . - Karpatka and Kerla with efiect from 
S = . . . . 18. December to 3ist December, 1996 

35, 27th Nov'e.mber, ः 9 . The Commitiee drafted and finalised (he 
1995 questionnaire on the Budget material 

- for 1996-97 _relating to the Hortjculture 
' Department.- e ST 

26° lzgngdsbecem"ber, 9 | (i) Papers placed before the Committee. 

(i) The Committee drafted and finalised 
the questionnaite on the Budget ma- 
terial for 199697 relating to the 

b - - Horticulture Department, 

27 11th December 7. The Committee oraly examined the refi-) 
1996 resentatives of the PW, (Public Healt 

e, 2. - . Department का respect of various péara- 
- . graphs contained in regarding implemen- 

tation of recommendations/observations 
contained in various paragraphs of 2B8th 
report of the Committee for the year 
1995-96 of the P.W. (Public Health). _ I न «न. 

- - - PR - . 

<28, 18th December, . 6 The Committee  informzlv discsced पीठ 
- 1996 - 0 __- + . matferfarrangements ताक पं in Yespect of 
. - ' - stedy towr of the Committee to other 
i~ - States & prepared the questionnaire to 
ह., के रा discuss the matters of common inferest 
z- «-क लब *. .. - with the sister Committee Gujrat Lagis- 

- «०7... ० * . . lative Assembly. 

29. 19th December, 5 The Committee discussed the matters 
1995 द B3 of common intetest with the concerned 

S - - officers of the Committee on  Fstimates 
बा T - of Gujrat Legislative Assembly as दिल 
.o ~ oz ~ . Committee of that Assembly could not 
= - = न. 06 held due to their pre-occupice afran- 
=T - gements, Chairman of RB.C. of Heryana 

" -~z ~ paid thanks on behalf of members of 
2 ™ L MRS - the Committee in regard to their wel- 

- . ¢come and arrcpgemenie of stay made 
for the Committes. 

e L H 

" The Committee decidéd” to proresd "to 
- आह. *  z. Dwarka Ji from Ahmedabad. 12 

I P कला «न - न - — 

30. 215 December, - '.. : -57 2 ६ The Committee held informal discussion 
1996 in regard to hold meeting with  tthe sis- 

. =~ .. - -7 ters Committee of Karnataka --and :Kale 
~ = -+ न and also framed the  qiéstignnajre in 

LT L Lt L that regard. ही 

ह
क
,
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"उठ 

रद्द 

1 2 3 = 4 - बह 

3k, 24th Decomber, - - ऊ First of ail the Chairman -Committee -on 
] 1996 . Estimates of Karnataka Legislativ  As- 
- . . sembly on behalf of their members wel- 

- comed the Commitice on Fstimates of 
= s - - Harfia प्र Vidhan Sabhs for having visit 

e of the r State. 

- - thereafter.Both the Commritees ' discussed 
T~ «या .the matter of comroon interest "पाप alsp 

[ i3
 n  regard to ipternal work'mg Rules of 

" both the Committees. 

एन -t . - ;. पा the end:Chairman of our * - Commiiige 
" paid thanks for making all the, - néces- 

1 - - .. sary arrapgements and also invited them 
“ B .to pay a visit उठ the State of Harvana. 

- 2 . 

32, उठा December, 5 * Chairman and members of the Commit- 
. 1996 . . tee on Fstimates of Kornataka Legisla- 

एक रे tive Assembly welcome  ताएंन Commitiee 
- - on Estimates and paid thank§ to visit 
A -their Strte and held discussion on the 

b -"matter of common interest and also in 
regard of internal working rules of both 

. i . the comvmittee A 

- LIS 

The Chairman also inviteed to  their 
* Committee to pay a visit to the state 

of Harvana, 

33, 290 Decomber, ) . The Committee held its own meeting at 
1996 the Rest Hous® of Kanyakumari and 

. L f . . .reviewed the proceedings .of , meeting 

. .z -, o . held with the sister Committee at Bang- 
. lote and Thiruvanthapuram क्र 

34, , है हां December, 7 . The Committee held its meeting at 
R 1 B -. एं - Haryana Bhawan, New -Delhi~and.! con- 
- o ‘ firmed the proceedings of the ~ meetings 
Tt of- the Committee held at Chandigarh, 

35, 3rd January, 4 The Committes securtinised the Budget 
1997 Material of Mines & Geology ‘Depart- 

meat and also  partly . scrutiniseg the 
. , material of Health Department. 

- T - . -~ A - ~3 

36. 5th Jasuary, . -8 . () The Committec craly oxamined the 
पा कि T = T s . .. representatives of Public Health De- 
o - - था * " partment. 

- . . (i) Proceeding of meetings of Commttes 
_ ¢ on Estimates confirme IS 

37, 16th Japuacy, - “ 4~ . ‘The Committes oraly examined the rep- 
-199%- - -- . - .. resentatives _of. Health Department. in 

respect of roplies to the questonnaire 
' of the -Committee on Budgst Eatimates 

for the yoar 1996-97 of Health Depariment. 

LY 

LI a = -
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38. 22ud January, 5 The Committee orally; examined the rep- 
1997 ° vésentatives of Health Department उप 

=T respect of replies to the questionnaire 

of thg Committee on Budget Estimates 
for the year 199697 of Health Depart- 

. ment. 

-39, 29th January, 4- .- The Commtice drafted and finalised the 

1997 '~ "> questionnare on the Budget meterial 

व for the year 199697 relatng (0. Mines 
& Qeology Department. 

N 5th Februaty, 7 The Committee orally examined the rep- 

1967 ' resentatives of Health Department in 

N respect of Teplies (0 फिट questionajre of 
the Committee on Budget Estimates for 
the vear 199697 of the H:alth Depart- 
ment, . . - __ 

o,
 kP
 

= " - .t 

41, }2th February, . 7 The Comumttee drafted and  finalised 
¢ 1897 " the gquestionnaire on the DBudget mate- 

. - . il for the year 199697 relating to 
Mines & Geology Deptt. 

42, 19th February, 7 The Committee scrutinised the replies 

1997 .- received from the Gowvt,, regardipg the 
jniplementation of outstanding recomen- 

dationsfobservations contained in various 
patagraphs of the 25th Report of tha 

ही . Committee , छि the year 1992-93 refating 

. ] - 0 the Irrigation Deparfment. - Lz 

43. 25th February, - 3 The Committee drafted a part of the 

४ 1 7 A 29th Report of the Committee for the 
- year 199697, 

. of 29th Report of the Commitiee for 

z the year 199697 at Haryana  Bhawan 
44, 27h February, - s यह Commimee drafibd and finelited 

New Delhi, 
- - - . 

<45, 28th February, 5. Do LT 

- 1997 - . - 

46, S5th March, 1997 7 The Committee considered the demands 

T हद. हे .- . for Supplementary  Grapts-Supplementsry 

- % . * _ Estimates for the year 1996-37, 'reltoing 
" to various Departments and prepared 

Repott, - 

47, 26th March.1997 . .. 5. . The Committee confirmed the proceedings 
apd scrutinised the replies received from 

R A =- -, -various departments, e e trn e 
- - 9. L ] कट धन राज - - बिना 

अप टणणाणणाााााााायललल्यस्ल्ए एसएसए।।ए। पिकियाएगएल्ँ 
- ¢ [ i T “ना 

N 3 _.." अ TR > P की . 

- . 6s During the‘period @nder foview the Committee presented the 
following Reports to thé Hoaée.* 1@ 

\
B
A
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Sr. By whom presented Date of . Subject 

No. Presentation ) 

1, एि्रपिए 8 1009 तैदीएी, ०) of the Committee 
1997 on Estimates on the Sup- 

;i]lemenrary Estimates for 
year 1996.91 

—2. Chaiifan 215t ‘Match; - 29th Report of the Coin- 
1997 mittdé oh ‘Bstimates लिए 

8४ "year 1996:97 - 

Meetings Lcld at places other than Chendigerh 

The details of the meétidgs of the Coémifittee held at plades 
ottiet than Chahdigath aré piven Below 

2 हा; Date - - - Place - - 
No. . 

1. 18th December, 1996 (Sr. No. 28)  New Delhi. . 

2. 390 December, 96 (St. No. 28)  _ Gitidhi Nagar (Gujarat) 

3. Zlst De-cltmber,. 56 (Sr. No. 20) बाधा Ji (Gujarét) 

4. व Detcmber, 96 (Sr. No.31) | - Babgdlote (Karsitoke) 
5. 2610 December, 96 (57, No. 32) - .- Thirayanthapuram (Kerala) 
6. 29th Deccmber, 96 (Sr. No. 33 “Rényakumal] 
7. उड़ा Decanber, 96 (51, No, 34) ~New Delhi - 

—— e e g T e L e P Tem DT 

A record of the proceedings of the meitings एव the Commitied has 
~- been kept in the Haryana Vidhan Sabha Secretariat - 



Committee on the Welfate” o7 Scheduled Castes and Schedaled 
वि Tribes. - 

_ The "Committee on the walfare of Schaduled Castes and Scheduled 
Tribzs for the year 1996-97 was cynstituted as a result of the motion 
passed by the Haryana Vidhan Sabba in its sitting held on 24th 
M4y, 1996 aythorising the Hon’ble Sp:zaker to nOminate the 
Members of- the Committee. Ch. Narain Singh,M,L,A was oppointed 
Mas a clhg,:.glfirmaa of the Committee by पाए Hon’ble Spraker on 24th 

- May, . )y - 

The names of the Membars of the Committée and number 

uader review are given below:=— = - पापा — - 

Sr. Name of Member Number of meectings 
No. _. ._ . _ attepded _ - 

*]. Ch. Nargain Singh . 70! 

**2. 8hri, Kapoor Chand . .9 
**%3_ Shri Krishan Pal Gujjar =~  ' 27’ - 
=#x#4, , Shri Ram ‘Sarup Bajigar - S 24 . 

5. Shri Bhagi Ram - - 34 , ‘ 
6. Shri Banta Ram Balmiki = T35 

o, 7. ‘Shri Azad Mohd. . - - - 17 .- 
8. Shri Nafc आधा, Balmiki .. - - .34 
9. Sbri Bhim Sain Mehta =~ 28 

10. Smt. Kartar Devi पद + L6 T T 

नऊकरकर [1 - Shri Jagdish Nayyar “न ——- पाना नया 1 meeee 
छककनज 7, : Shri Dev Raj.Diwan . SE T 2 ; - - - 

*Ch Narain Singh, M. L.A. resigned from the Chairmanship and Member- 
ship of the Committee w.¢.f. 11-8-1996 एप his appointment as Minister. 

**Shri Kapoor Chand, M.L.A. nominated as Member to serve on the 
Committee w.e.f. 6-9-1996 and appointed its Chajrman. 

w#oghri Krishan Pal Gujjar, M.YL.A. resigned from पट Membership of the 
Committce w.e.f. 14th January, 1997 on his appomntment as Minister. 

कक Ram Sarup Bajigar, M.L.A. resigned from फिट Membership of the 
Committes w.e.f, 14th Januar y, 1997 on his appointment as State Minister. 

=#s¢'Shri Jagdish Nayar and Shri Dev Raj Diwan, M.L.A. nominated as 
Member of the Committee with effect from 29th Japuary, 1997 for the 
remaining period of the year 1996-97. 

36
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e = e = .... . Meeting held एए and.Business . Transacted . S e e 
0 

~—« - The detailes-showing ‘dates of meetings, the-number ली members उन 
present and फिट business transancted at each meeting are pivep 
elow :— . ] i 2T 

Sr.  Dateof Meeting Nu_m't'er of Business trepsacted 
o, ember 

present 

i 2 दि 3 . 4 

1, 24th June, 1996 8 Welcome address to the Commiliee by 
- the Secretary Haryana Vidban Sabha. 

2. "2ad July, 1996 9 () Considecation of the papers vlaced ™ 
befgre the Committee. 

- (ii) The Committec selected five depart- 
mentsfAutonomus Bodies for exami: 
nations in respect of reservition! 

- reptesentation of  Scheduled: Castes 
- and Scheduled Tribes. 

T 3, 9th July, 1996 9 (i} Consideration of the papers vleced 
- - before the Committee. 

o ’ (ii) Oral examination of the represen- 
iy - tatives of the Cooperction Depari- 
oo : . ment in respect of non-supply of 

. matecial regarding implementations of 
- recommeéndations/observations 85 con- 

tained_in the 21st Report of the 
Committee conserning  the Co opera 

4 tion department. 

ST (i) Ocal e¢xamination of the represen- 
. ' . + tatives of the Education Department 

? for non-supply of replies of the the 
कि Government in regarding o the 
गा . implemeantations of outstanding re- 

- - b commendations of the Committes 

- - - . contained in its 21st Report regaf- 
+ T . ding the Education Idepartmeni. 

_4. 16th July, 1996 g () Scrut'ny of the material recejved 
थे जि हि - from the Cooperaton Department 

in respect of implementstions of 
recommendationsfobservations as con- 

it = . tained 1n the 2Ist Repert of the 
‘ Comm'ttee concernmg the Coope- 

. ration Department. 

(ii) Oral examinaton of the rspresenta- 
tives of the Industr'es Department 

observations as confained in the 
- . . Poes 2ist rcport of the Cpmmittes Con- 

Y हे . i cerning the Haryana State Smal] 
उन ; 1 पर T R Industries Export Corporation. 

L
R
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5, 2rd July, 1996 

6. 30th Tuly, 199 

7. हुए) Avigust, 1995 

है, 13th Augast, 1996 

T 

8 

LR EE IR R R 0 

(i) Consideration of the papers plpced = 
before the Committee. - - \Y" 

(i) Oral _exarfiinition of the™ represei= 
* ftatives of the Cooperation Eepart- 

ment यूँ Tespect ot material regarding 
implementation of recommendations! 
observations™ “as ™ “contained”"in ™ the™ 
215. Report of the Convnitice con- 
cemning. the Co-operation . Deppriz_ 
ment. k] 

व Oral examination of the representz- 
© tives aof the Local Bodies in respect 

of nop-supply of materia] regarding 
implementationsfobservations as’ con- 
tained in the 2Ist Report of the 
Committee concerning the  Local 
Bodies Department, 

(i) Consideration of the papers placed 
before the Committee, 

(i) Oral examination of. the reprgsenta- 
tives of the Cooperation department 
with the regard to the implementa. 3 
tion of recommendationsfobservations ] 
as contajned in its 21st Report re- o 
garding to the Haryapa State Coope- N 
rativa Supply and Marketing Fede- 
ration. 

() Coasidacation of the papers placed 
befare the Comumittee, 

. गे 

0 Serutiny of the naterial receivad b 
from the Government in respect of 
implewentation of recommendations 
observations as contaiped in the 
21st Report of the Committes con- » 
cerning the Labour Department. 

(iii) Oral sxamipation of the representa. 
tives of the Transport Department 
in respect of nopssapply of material 
regarding contained in ‘the 21st Re- 
port of the Committee concarning 
the Transport Department. 

(iv) Oral examination of the representa- 54 
tives of Bducation Departmant in नकल 
respect of recommendations/observa- 
tions as contained in the 21st Raport 
of the Comuittee. 

(i) O:al eaminition of ths represanta- 
tives of the Labour Department in & 
respect of implementation of recom- 
mendationsiobservations as coatained 
in the 21st Report of the Committes 
concéming the Labodr Dzparimant,
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N _ 
..fi*«'- 9. 20th Augpst, 1996 

[ 

'5'": 10, Zrth August, 1996 

¥, - - 

11. 3rd September,. 
o, 1996 

B Al e नं न H - 

42. . 10th Geptombery.. 42 ‘lv‘g@g%Se,n.m. o3 
. 

6 

RN 

(i), Scrutiny of the material received 
“ from_the Commissioner &  Seeretary 

to Govt. Haryana, P,W.D. (B&R) 
in respect of implemeatation of re- 
commendations/observations of पट 
Committee conta ned in thg 2Ist 
Report of the Committee. 

(ii) Oral examination of the r¢presenta- 
tives of the Home Department 
(Police) in respect एव noo-supply of 
material regarding implementation of 
recommendationsfobservations s c¢on- 
tajned in the 2Ist Report of the 
Committee c¢oncerning the Home 
Department, 

0 Orsl examination of the representz- 
tives of the Power Diepartment in 
respect. of implemenfation .of recom- 
mendationsfobservations _ 85. contained 
in the 215 Report of the Committee 
concerning the Horyana State Elec- 
tricity Board. 

(i) Scrutiny of the material received 
from the Home Department in res- 
péct of implementation of réecommens 
dationsfobservations as contained in 
the 21st Report of the Commitice 
concerning मी Police Department, 

(i) Oral examination of ‘the represcnta- 
tives of the Public Works (B&R) 
Department in respect of implemen- 
tation oI tecommendationsfobserva- 
tions contained in the 21st Report 
of the Committee concerning the 
Public Works (B&R) Department. 

(i) Consideration of the papers placed 
before the Commitieo. 

(i) Oral examination of the ~ represents- 
tives of the Home Departmént in 
respect of implementation of recom- 
mendations/observations as contained 
in the 2Ist Report of the Com- 
mittee concerning the Police Depart- 
ment, 

(i) Scrutiny of the material received 
- [from the Fmancial Commissioner & 

Secretary to Govt,, Haryana, Local 
Government Department पा respect of 
implementation of recommendations/ 
observations as contained in the 
21st Report of the Commitiee con- 
ocrnmgn{"_ the Lqcal Bodies Depart- 
ment. - T - '
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13.. 17th September, 7 Scrutiny 0 the replies received from 
1996 . the Tronsport Department jin respect of 

implementation of recommendztions/ob- 
servations as contained in the 21st Re- 
port of the Committee Corncernirg हए. 

- - 

oo Transport Department. 

14, 24th Septembsr, 6 (i) Considesation of the papers placed 
199 7 before फिट Committee. 

(i) Scrutiny of the material received 
from the Welfare of Schedaled Cas- 

. tes and Backward Classes Depart- 
4 - mant in respect of implementations 

of recommendationsfobservations as 
contained in the 215 Report of the 
Committee concerning the  Generzal 
recommendations. 

'15. 1st October, 1596 3 (i) Consideration of the papers placed 
' before the Committee 

(ii) The Committee scrutinised the mate- 
rial received from the Town & 

- p Country  Planning Department .in 
. regpect ‘of implementation of * recom- 

mendationsfobservations as contained 
. . in the 21st Report of the Committee 

-7 concerning the (HUDA), 

16, 8th October, 1956 6 The Commitice resume the scrutiny of 
- the material received from the Trans- 

port Department jn respect of implemen- 
% o tation of recommendationsfobscrvations 

- o v . as contained in the 2Ist Report of the 
. - Committee concerning the Transport 

Department. 

17, 15th Ogtober, 1995 7 . () The Commitiee resame the scrutiny 
of material reccived from the Com- 

- missioner & Seeretary to 0५, 
Haryana, Local Bodies Department 
in respect of implementation of re- 
commendationsjobservations as con- 

- tained in the 21st Report of the 
. . Commiftee concerning the Local Bo- 

- - dies Depaitment. 

material received from the Commis- 
oA .- . . sioner & Secretary-to-Govt., Haryana 
. - ) vide letter No. 6/2/04-94, TCP - dated 

LT e R 7-10-96 in respect of representation 
= T . LT of Scheduled Castes persops in the 
LT .. _.. 7," ,. . (HUDA) and framed questionnaire 

St T L  .. thereon, 
18, " 22nd’ October, 1996 y. . () Consideration of the papers placed 

before the ,Commiitee. 

(i) Thé Committee also scrutinised 1tke 

. 
a 

J.fi"
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20, 5th November, 
1996 

-2t 
I 

12th November, 
1996 o 

Fra S 

L Pl
 

1. 

2:33; “आते Décambet, 
1996 : 

29th October, £996, 

-.g 
(L

 

L 
L] 

न िटएलीशएपसीफएं - 2 - - - [ 

(iiy Oral examination of the representa- 
tives of the Environment Depart- 
mentfWater Pollation Contrel PBoard, 
Haryans, with regard to non-supply 
of replies in respect of out-standing 
recommendationsfobser vations as con- 
tamed in the 2Ist Report. of the 
Committee regarding to Water 
Poliation Control Board. 

(i) Cons'derat'on of the papers placed 
before the Comm'itee. i 

(पी The Comm'ttee resume “the . scrutiny 
of the mater'al receved from the 
Comm’'ssioner Secretary 10 
Haryana, Town & Country 
Department in respect of the 
mentation of recommendstionsfobser- 
vations as contajped in the 215. 
Report of the Commitice concetning 
the Haryana Urban Development 
Authority. . 

(i) Consideration of the papers placed 
before the Committee. 

" (i) Ocal examination” of the represenia- 
tives of the industriaj Trajning & 
Vorational Bducation Departmpent in 
respect of non-supply of material 
regarding implementation of recom- 
mendationsfobservationss g 'contaified 
in the 21st Report of the Commitfee 

1« concerping the 'ndustrial Training & 
Vocation Ediication Department. 

जात
 

' (0 Consideration of the papers plated 
before the Committee. 

(ii) The Commiti¢e scrutinised tha mate- 
rial teccived from -the. Finansial 
Commissionat & Secretary “to 7 Govt,, 
Haryana, :ndustrial  Taining & Vo 
zatiopal  Education Departmeént in 
respect of implementation of récom- 
mendationsfobservations as coniained 
in the zlst Report concerning the 
said Department. 

- e 

' *ffhe .Committee scrutinised the - -re plies 
teceived from the Government inregard 
to the implementations of recommenda- 
tionsfobservations as confained जाए. the 
21st Report of the Committee.:concer- 
ning the Hafyana State Board for Pre- 
vention and Control of Water Pollution. 

Oral examinaton of the representetives 
of the Transport Department in respect



“24. 10th Décember, 
1906 " 

25. 17th December; 
1996 

, 26, 24th एच्ट्डाएशिटा, 
199 - 

- के. 218 December. 
1596 

28, 7th Jafiuary 
997 ! 

.29 19%4 January, 

- 30, 31st January, 
1997 : 

of implementation of recommendations/ 
observations as contained in the 21st 
Report of the Committee concerning the 
Transpo:t Department, 

6 (i) Counsderation of the papers placed 
belore the Committee. 

. (i) Postponement of oral examination 
of the represeatatives of the: Local 
Bodies Departinent, 

8 . i} Consideration of the papers placed 
before ithe Committee. 

(iiy The Committee Scrutinised the revi- 
sedfadditional material received [Fom 
the Commissioner und Secretaty (0. 
Govt.,, Harvana, Local Government 
Department In resptel of implemen 

- tetion of recommendaticnsfobserva- 
tions as contained in the 21st Re- 
port concerning the said Depart- 
ment. ¢ = _ = 

6 The Committee could not hold its mees 
tihg with the visiting sister Committee 

- of West Bengdl Legislative  Assembly 
due 0 not arrival the Committee. 

The Committee resumes the scrutiny of 
the revisedjaddition®] material received 
from the Commissioper & Secretary to 
Govt* Haryapna, Local Govt. Dapari- 
ment in respect of implementation of 

- recommeniotionsfobservations, @8 con- 
. tained in the 21st Réport of पा Com- 

mittee concerping the said  Department 

placed 

ना
 

8 - (i) Consider2tion of the papers 
before the Committee. 

examination 
Indus- 
Educa- 

(i) Cancellation of the oral 
of the representatives एव thy 
trial Training & Vocational 
tion Department, 

2 . The meeting was adjourned for want . of 
T 7" "4uorum arid no businéss wiak thansached 

के. {) Consideration of the papers placed 
» _  before the Committes 

() The Committee decided to undertake 
study tour to thg states of 

Mahagashtra and_ नर Pradesh 
from 18th Febraary, 

कि 
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1 2 3 4 
. दे ्प्व B Oral exalm'natiofin' रण पद tepresentatives 31, 1299_}3th January, ) of Local Government in respect of im- 

plemantation  of r¢commendations/obser- 
vations as contained in the 21st Report 

.. of the Committee concerning the Local 
Government Department, _ - : 

El a7 - < N ] 

5 Oral -examination of the repreientatives 32 149th9?1=ebmary. of the Town & Country Planning De- कि partment 0 * respect of the material re- 
. gerding implementation af recommenda- - > ) tionsjobservations as “comtained in ! the 

2ist Report-of the Commitiee concer- 
ning the’” Haryana .Urban Development 
Authority, —. 1. = N ; 

T az 15 : 2 The meeting was adjourned  for " want- of 33, पट February, quorum and 00 business was transacted. 

T ith February, 5 (D Consideration of 'the" “papers ' placed- 34. 18t February before.the Commitiee. 

(एफ Oral. exaruination of the epresenta- 
tives of the Industial Traping & 
Nocational FEducation Department in 

. tspect of material 1eparding imple-. 
‘méntation Jof recommendationsfobsers 
vations as contdined in the 21st Re- 
pot “of "the Committee concerning 
the 580 Department, , 

. h:Feb.uaiy, 7 Drafting and-finalisation of the Repert 
. कम Febuay of the Commitiee, - ) 

Fl - N 

26. 27th Ma.ch, 1997 8 (@) Cons:deration of  the peress pliced 
6.2 ः = - before दि (एतधाएं ((िठ," 

(i) The Coffimittee ‘scrutisised the' addi- 
tional infoumation .eceived from the 
Education Depattment, 

- - 

Report-Presented 

The Commitice prescrted its Twenty second Report {or the 
year 1596-97 to the Heuse cn 218 March, 1977. 

Proceedings— ———~ -— - e 
= - न ०4 नि [ 

" ® A'teport of the proceedings ‘of the Corsmittec “has been kept 
.. in the Haryana Vichan Szbha Secretariat.” 

- - e
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. COMMITTEE,ON GOVE KRNMENT,ASSURANCES 

;- -+ The Committee on Government Assurances for the year 1996-97 

*eoasisting ‘of ning Membars and twd spizial Iavity2s was n)mina- 

" ted by the Hon | Spraker,. Haryaaa Vidian Sabha oa 6th Juas, 1975. 

ghri Dhic Pal Singh, M.L.A. a membsr of the Committe: was 
i appo‘m'tcd ag.Chairman of* the. Committee. 

*% .  The names of the.Members of the Committec and nymber of 

" risetings attended by each of them, ont of the total number of 

. 46  meetings (this number inciuded five ma2ztings in which business 

- “was not transacted for wantof quorum) hsld during the p2riod under 

review are given below -— + . 

“झा Nomeof Member + ° Numberof Meetirgs 
No* 

attended 

" |, Shri Dhir Pal Singh ‘ "22... 7 

ना कट ‘Shri Subhash Chand 31 

3. ShriSat Narain Lathor 34 

T+ .*4. Shri Shri Jagdish Yadav 32 

® ‘.5. ShriJagdish Nayar. - 20 

§. छत Bijender Singh 35 

##7: छापा Charag Dass _ * हि जि «न 31 -. 

*§. Shri Chander Mohan ] या! 

9. Shri_Anand'K.umar Sharma "33 ' -t 

_ ss%]0, Shri ReluRam . 1 

“4 a#s1], - Shri Somyir Singh nil 

38312, Shri Anil Vij हे 3 

Special Inviteees - 

+ *1. shri Nafe Singh Rathee _ . 2. «. 42 

2. Shri RamBhajan Aggarwal 23 

oShri Subhash Chand, MULA. and Jagdish Yadav, M.L.A.resigned from the 
mémbecship of ths Committes wef 14th Ian_uary, 1997 on the appoint- 

ment as Minister of State. 

#sShri Charan Dass, M.L.A. resigned from the 'membérship ‘of the ‘Com 
nittee w.ef 14th Januaty, 1997 on पिंड appointment as Minister. 

#4381y Shrl Rela Ram, ML.A, Somvir Singh, M.L.A. and Anil Vii, M.L.A. 

were nominated to serve on the Committee w.e.f, 20th January, 1997, 

- H 
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e न. MEETINGS HELD AND BUSINESS TRANSACTED _ 

The decils लिन the dates of meelrl":.gs, the pumber 01 Members 
7 prefent and the busireSs tramsccted "4t edch’ meetirgs ~'are givenr— 

-.',be.l,ow गा T H s 

'Sy, ,J‘D'a'teo'f meeting  Nunikernf Business transacted- N 
o, ° ' Members 

including 
. . speeial . . ) 

;'-' I “हद invitee e - बडी L 

2 - ' present 

- न . 3 2 - 3 - . . 4 

i 
S UL ", . 

1, 1110० Juge, 1996 8 The Scope and function:of the Com- 
कि mittee were explained, L 

2; 170 Jure, 1896 9 Sciutiny of stztement of "a"'s’suu:;'_('_e'\. ghen 
. given by Minjsterson thefleor of the House 

- o ) during the ' budget” sessiod - beld in."tke 
T - * month of March, 1995. 

3, 24th June, 1996 9 Do 

S 18 पार, 1996 ' {0 - Do 

व है, §th July, 1996 .8 Do 

, 6. 15th July, 1996 9 Do 
- ‘., L . कि न ' : oL .‘._. . s 

“ 7. 2nd July, 1996 - 9: ' Do ( 

*, 8 2%hJuly, 1996 © 10 .3 Do 

. 9. 5th July, 1996 = 2 Do 

““'10, 12th “Avgust, 1596. 7~ -, Seruting of the replies receited from 
“the various Goveroment Tepertmeris in 

) .. . respect of implementation  of  the out- 
S T standing Assurapces - contained in" iite 
b LT ok 27th Report. 

* 17. 20th August, 1996 8 Do 

:* 42. « 26th August, 156 - 16 (i) fautivy of e rerlics 1eceed frem P L. the vartous Government Departments 
D «४ 5 < in respect of ‘implementation of the 
व लि न outstanding  Assurances contained in 

o its 27th Report, 

A .. ++ «न. (i) The Committee -, decided: उठ, hold .its ' 
. . LT . next meetings on 12th & 13th Sep- 

हू. ४. + - tember, 1996 ar Haryana {Bhawanm, 
यू ०; Y. v करत L.+ New Delhi. g - 

i, 13.. 4th September, 1996 8 . (i) Consideretion of communication  re- 
e, we Lo T T4 ceived from the (Finandial Comimis- 
e  > , * कवि व न - signer # Secretary to Gowt., Hacysna, 
ला L, R % I Finance Department,



3 - 4 . 

14, 10thSeptember 1596 

[ - - = 

W e et e नल - 

15, 12th Septernrber. 
=22 1996 (New Delbi) 

16, 13th September, 1996 
] (New Delhi) | 

217, 160 September, 1996 _ 

18, 240 Sgatember, 1995 
। b 

* 300 September, 1 996 & 

रचा, 70 sigter; 995 

बा ' oo 
21.. LS5t Oxfa%er, 093 

दिख P W 
Ll 

(i) ral examinatton of the repreden~ 
tatives of the Cooperation Depart-, 
ment in regard to the implementation 
of outstanding Assorances contained 
in its 27th- Report. 

7 Scrutiny of the replies reseived from the 
variogs Goverament Departments in  respeet 
of implenentation of (08 outstandiog 
Asstitances —_containgd पा ~ TitsT T27th 
Report, . नि 

9 Do T 

- ' 4 i, 

9T Do 

10 " (i) Consideration of communication re- 
N ceived from the Chief Sacretary to 

Government, Haryana, 

(ii) Scrutiny of tbe replids received from 
the various Government ADepartments 
in respect of implementdtion of the 
outstanding  Assurances -contained- in 

its 27th Report. ’ "हो 
~ . 

7 Consideration” of the Commitication ~ re- 
ceived from-the Joint Secretary to -GoVvern- 
mept, Haryana Cooperation Depariment 
expressing ingbility of the Commissioner ¥ 
Sectetary to dovernment, Harfana, Coopera. 
tion Department to attend the meeting, 
Committee noted its contents 'and acceded 
to the request and decided to . postponed 

" :the oral examination. Vo 

\ . s 
8 (@) Scratiny of the replies received from 

the various -Government Departments 
in reipect of implementation of the 
oudtstanding  Assurances contdined -in 
its 27th Report. D 

(i) Approval of the Statement of the 

थी Assurances given by the Ministers एव 

: the floor of the House during thg 
Session held 'm the month of May 

-5 Anproval of the statement of the Assu- 

 rances given by the Ministers 00 the fisor 

. " of the House during the Session held im 

o the month of Pebraary and March, 1996 

i} £ < L0 . it e g 
छा examination”of the _redrascitativéy’ of 
the Transport Department-in respect of the 

imolementation of the outstanding. Atsa- 

rances contained o पड 27th Report. 

.
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23, 23rd Qctober. 1996 8 (® Toformal discussion in repard to the 

] spot inspection of various Industries 

of Panipat, Sonepat, Faridabad, 

Dharuhera, Bahadurgarh zod Bhiwani. 

. (i) On-the-spot inspection of Modern 

Dairy, Karpal, Liberty Shoes, Karnal, 

Dhillon Cold Drinks, Panipat and 

_Nau'o;;al Fertilizers Ltd., Panipat. 

93, 24th October,1996  + 6. * (0 Informal discussion in regard to the 

(Panipat) ' : . ९ spot inspection of Pollution Conirol 

devices installed in various Industries. 

(i) Oo-the-Spot inspection of _1T‘hgr.ma‘"‘l 

Power Plant Panipat Nesfl India 

Ltd. Samalkha Atlas Cycle, Sonepat 

Bharat' Leather Manbfa %cr_ers_ ‘Sonepat 

Escort Tractpr Faridabad. = * 

34, 230 Gctober, 1995 के. ) Informal discassiort In regdrd to - the 

(Farilabad) e on the spot inspection of the Pollu- 

N tion Control Devices instailed o 

AR varioas  Industries of Dharubera 
Bahadurgarh & Bhiwani- 

o 4, हो On-the-Spot inspection of Hero Honda 

, . 4 Motor Cycle Dharuhera A]_ant_a 

- - . Polyster, Bahadurgarh parle Biscuit 

v Ltd. Bahadurgarth _Bhiwani Textile 

T . _ «Mills  Bhiwani. The Technological 

. o Institute of- Textile Science Bhiwani 

798, Va6t Ocrober, 1996 7 Informal diséussion’ of the onthe:sport s 

= (Bhiwani)' * . *.." pection made by the Committee in régard 

- : to the Pollution caused. due to the Tndus- 

न... fries. 

"डिक, -'2ह1' 000०0: 996 -9~ Approval of the statement Of _Assurances 

क्र व दी - .o given by the Ministers on the floor of the 

O - .  House duting the Budget Session, 1996. — 

27, 4th November, दि 9 (i) Approval of the Assurances given by 

the Minister on the floor of the the 

- House d riog -the ,Budget -Session. 

दा 
1996, ) 

- (i) Consideration of _communication. rc- 

)y coived from the Finapcial Commis 

न दर मे . . sioner & Secretarv to Govt., Haryana, 

Revenue Department. 

By L 
- - 

5@8; 13th November, 1996~ “9 .. -Approval of the A'ss.uran-oe,s_._-;gi_ven:w b°Y;'_thfi 

. Ministers एप the floor of the House during 

the budget Session 1996 
o 

Y90 i NGvembier/1996 T8 T 1 0) Do - .- 

PR O S (i) The Committes decided to undertake 

' _ _ the study tour to the statc of Tamil
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U ", ' Nodu 'Kerala “& ¢ Karnataka -wef. " ' . 13th December 1956, . 

: - (7 The Committee also decided to hold 
its rex1t meeting on 3rd & 4th . oo दि : December 1996 at Haryana Bhawan ही हे e व New Delhi. 

30, 2nd;'Decem'.1':er,'1996_ 9 : Scrutiny of the replies received from various 
. Government Departments in  respect of the P o I . implementation of फिट : putstanding > Assu- L ) rances as contained in its 27th-* Report. 

"21. .3rd December 1996 . . Do 
(h"e_w’ Delhi) 

32. 4th December 1996 9 Do 
(पहन Dethi) . 

- 33. 5th December 1996 7 - «0 Ih¢ Commitice deciced to andertshe = R . - the study tour to the” Statesiof: T il - . IR Nadu, Karnataka इक -Goa: w.el.. दल गे 31st December 1996, 

- i (i) Scrutiny of the replies received from . T - various Governrment Departments in 2 respect of thy implementation .of the Hrs s " - - outstanding assurances as contained रे कि e - in the 27th Report. 

_.-'-‘ o ISR एव) Confirmation of Proceedings. 

"34. 17th December 1996 .9 ~- @ Consideration _ of .communication te- 
1 . - ~ o ceived from फिट एस Legislative "As. न 7 ४. -एद+, . -, -: _sembly in regard 10 "फिट visit of the 

-+ Commitiee. 

e T o © () Scritiny of the replies. received from = T4 e s « ~ the various Government Departments . Lo z -". in regard to the implementation of 
outstanding Assurances as  contained viog . - oL T . in its 27th Report. . . .- e 

£33 23rd December 1996 « § Do 
36.. 30thDecember 1996 8 Framing of the questionnaite to be dis- . "या cossed  with the  sister  Committees  of D ~ L. Tamil-Nadu Karnataka apd Goa Legislative Tl e  ह Lo G o Assemnbly during the visit of these States. न पथ T’ 

. ..87.. 31st December, 1996 3 No business ws transacted आएं the Com- =" (Now Delhi) H = .mittee could 00T praceed-own: tourllfor दो 0 के , दाक =3 . i want of quoram. 
[ ST ) 

3%, 6th Januery 1997 6 + () Scrutiny of _reples received from. the . vafiols ‘Government Drartments in . . - - respect of implementation of ount- 
MU e standing _Asswrances as conieined in एयर या v its 27th Report. 

- e
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1 2 3 4 1 

दी , . ही (i) Apnroval of the Assuraues 'given bv 

P . - 7 the~ Miasters on the toor” of ths 

i * दर Ik House during Budget. Session 1995. 

395 14thfanuary, 1997 + 5 Coasideration _of -communication received 

R ;, from —the- Commissioner & Secretary. to 

=" Government, Haryana, Cooperatiopn Depart- 

_ ment expressing her ability to attend the 

: : Lo i meeting,. the Committee acceded the request 

' and decided t@ postponed the ordl examina- 
_ . tion of the Dgp@riment. 

40. 20th January, 1997 3 No b-usm".e-ss was‘. transactad गा “want of 

" - . - + s quorum, ) - N 

_ 41, 28th Februery, 1997 3+ Do- * - . - 

42: 4thFebruary,1997. 2 T Y 

__43. 10th Pebruary. 1997 2 . o _ 

44, 18th Pebruary, 1997 5 D Consideration of - commurication re- 

न - ceived  from the Member Technical 

s 
* {G&P),HSEB. - मे 

™ ) {ii) Scrutiny of the replies receivéd from 

b the various Government Depariments 

in respect of the implementation of 

' : outstanding. Assurances as contained 
ये its 27th Report. - - 

45, 25thPevroary,1997 4  The Committes draftéd and findlised its 
' 28107 Renort for the year -1996-97, ~ 

46. 28th March, 1997 3 oL L . 

Presentatioz of th: Repoatt T 

Ths Committee presented its 28th R'ep'.'a'rt"'"i‘or the-year 1996-97 to 

_ th: Hoas: oa 2151 March, 1997. o7 T e 

"ऊन, . Meetings held at places other than - 'C_handi_ga.l'h ) e 
* 

- 

TR . R K . N . 

~— -~ The Committe. held its m3:tings Toutside Chandigarh as Tp2T 

4__- detailed given below पा, L « R = 

- 1. Haryana Bhawan, New Delhi - 12th & 13th, September, 1996 

* 2. (Sr,No: 15, 16, 31,32 2ad 37)  « ? 3cd & 4th & 31510, Dscember, 

I 1996 - S 

- < 5. panipat (Sr. No.23) * - : .  24ih'Qotober, 1996 ', 

3. Faridabad (Sr. No. 24) 25th Qctober, 1996 - - 

4. Bhiwani (Sr. No. 25) uz 26th October, 1996 
o



ला का का गा था o= कह फोर ला + 

लि लए पाला शा 

COMMITTEE ON SUBORDINATE LEGISLATION- ना - - — 

[ *  The Committee, caonsisting of eight members of the Haryana 
Vidhan Sabha including the Advocate Gezeral end two Special 
Invitees was nominated by the Hon’ble Speaker on the 6ih June 

- 1996 and was notified in the official Gazette vide Notification No 
- HVS-LA (Sub-Leg)-1/1996-97/33, dated the 6th June, 1996 

Shri Ganeshi Lal was appointed.as the Chairman of the Committee 
by the Hon’ble Speaker 

The Committee held 40 meetings during the period under review. 

The names of Members/Special Invitees and number of meetings 
attended by each of them are shown in the following table :— . . bl 

हा, No. Nameof Member डे Number of meetings 
_.,_ attended _ o 

*1, Shri Ganeshi Lal - - - 6. 

#¥3  Shri Ram Bhajan Aggarwal 18 

3 Shri Ram Bhaj . 20 

4.”  Shri Harsh Kumar 17 

5. Shri Narender Sharma 14 ’ 

6 Shri Jaswinder Singh - . 25 

7. Shri Balwant Singh Maina > 40 
है. Shri Dharambir Gauba * दर 3 _ o ,.. 

T 797 ~Advocate General- न न - — पा पाए = - जप - - नजर 

Special Inyitees _ _ 

I.  ShriSatvinder Singh . Lo 
2. Shri Relu Ram ही व * उठ 

#8hri Ganeshi Lal, M.L.A. resigned from - 0८ Ch3irmanship and 
mempership एव the Committee with effect from 11th Auvgust, 1996 on 
his appointment as Minister vide Notification No.-HVS—LA (Sub— 
Leg) 1/96-97/40 dated the ) 3th August, 199677 - . न 

*Shri Ram Bhajan Aggarwal, M.L.A., was nominated- as 
Meinber and Chairman of the Committee by the Speaker with effect 
from 23rd August, 1996 vide Notification No. HVS—LA (Sub-Leg)- 
1/96-97/43, dated the 23rd August, 1996 in the vacancy caused by the 
rgegslfig-gnanon of Shri Ganeshi Lal for the rémaining perfod of -the year 
1 7 - e - 
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e _ __ . ._..__ RULES SCRUTINISED _ . ___ _ .. 

_The Committee scrutinised the following Rules :—__ _  _ __ J Je— 

---Maternity-Benefit Act,. 1961. 
1. :The Haryana Maternity:Benefit Rules, 1967 framed.under the 

~ 

2. The Bended Lobour System (Abolition) Rules, 1976 framed 
. Mnder the Bonded Labcur System (Abolition) Act, 1976. 

3. ‘The Punjab Shops and Commercial Establishments Rules, 
1-958_"‘framed,un.’d;cr, -the ‘Punjab:Shops and Commercial Establishments ) 
Act, 1958, - 7 

o 

4. The Housing Board, Haryana (Dispcsal of Preperty, Betier- 
mept Charges, Eviction, Assessment of Damzges and, Manner of 

1= 

© Juy 
कला की 

+3 Appeal) Rules, 1975 {ramed under the Haryana Housing Board Act, 
Tr ! जि 19 

5. The Haryana Juyenile Justice Rules, 1988 framed urder the 
enile "Justice Act, 1986 (Centrzl Act No. 53 of 1986), 

. - Meetings -held and Business Transacted 

"पा dates of- हू wmm‘ee'thi_‘ngs, the number of M embers/Special 
Inyitees present and ihf € ingss transacted at each meeting are give , जद presenl and ihe Husit £ given 

= > LJ.OW —_ . i - 

Sr.  Dateof Meeting ~ Numberof Busipess Trapsected - .- - - S No, &= न. न MemBery) : o या . Special * 
-, रे. ०... inyitess 
= - ; present 

21 =2 . . - 3 4 

1. 24thlune,199%6 . 6 () Welcome address by the Secretary, LT e ही ० . Haryana Vidhan Sabha. 
T i 7T (i) Discussion on the scope and fupcs " tions of the Committce g 
‘__." .27 गा गा, 1996, - 7 () Selection of Rules for Scrutiny, 
SR ८” .- (i) Papers placed before the Commitiee, 

3. 8hluly196 8 . ()Scrutioy of Haryana Matemnity Bene- A ot टी ८ - s fit Rules, 1967, 

e _ o . (@) Papers Placed before पक," Cojnittee. 

| 4 I3thJAly1996 - 7% () Resumption of scrutiny of the Haryana 
Maternity Benefit Rules, 1967, framed 

e . : - Under the Maternity Benefit- Act, 1961, 

हो) Paprs placed before the Commiltes,



1 2 3 4 . 

-3, 22nd July, 199§ 8" () Scratingy of the Bonded Labour 
System (Abolition) Rules, 1976 framed 
aoder the Boanded Labour (Abolition) 

Lo Act, 1976, -, न - 

- जन I तु T 

(ii) The Commitice” decided to undertaks 
its stady tour to the States of West 

Sy ek, . 7 ४ « पर :  WBengal, Sikkim दावे Union TerTitory 
T - हूँ R _ of Anddman & Nicobar Islands. from 
हि " : 19-8-1996 to 31-8-1996, 

] (एफ Papers placed beforg the Comrmitieo. 

6. BthJufy, 1996 . 29 1 : (i) Scrutiny -of the :Punjab, Shops and 
LR N P .. -1 Commercial Establishments Rules,1958 

framed under the Punjab Shops and 
Commercial Establishments कं 1958. 

- 

] . . (i) The Committee reviewed its. rearlier 
study tour which was to commence 
from 19-8-19%5 to 31-8-1996 and after 

- ) = *a  detailed djscussion decided to 
undertake the study tour to the 

. States _of West Bengzl, Sikkim and 
डे. पद हे. + : Union Territory of (Andaman & 
P . . . Nicobar slands from 26-8-96 to 

79-96 and also_decided to -hold its 
own_meeting_at Darjeeling on _4-9-36, 

जय कण का mrwmam गा L R के ना 

7, 6th August, 1996. s {i) Resumption of sérdtiny of ' the Punjab 
hops and Commercial Establishmenta 

Rules, 1958 framed under thg. Punjab 
Shops and. Commercial  Establishments 
Act,” 1958, 

कल का नि न न ले जा b ———————— - - - e s नाल 
N ना बजा गा T ए 

लि पा) Puapers pliced balore the Commities. 

~ @ 1210 Angust, 1996 7 Resumption of scrutiny of the Puniab Shops 
. st * +y - . - =+ and Commercial Establishménts Rules, 
R R 1958 framed under the Punjab Shops 

S s 1888, 

9, 19th August, 1996 9 (i) Resumntionof scratinyof the Puniab 
नि जे * < :  Shopsand Commercial . Establishmens 

- ) Rules, 1958 framed under the Punjab 
कक. था कहे दी oo कद ~ 7 «रे % कत Shopsand Commercial Estzblishments 
o . Act, 1938, 

e iR _: ST () Papers placed before the Commiltes. 

Ao, ‘26t_h_-Au_.,_ms_t, 1935, * -- -1 . ‘'Fram'ng of questionmairg for discussion 
{New Delhi) with the sistar Committees of West Bengal, 

& . e s 4 .. o --Andaman & Nicobar Islands;and " Sikkim. - 

न ‘27th An _'t,I,995\_.:__"',:""' 7. ही Discussion  with the officers of पंप Wast ** (Caleatta) _ BoggalLegislative Asmbly, Calouftas * 
WA - दब एन्ज न गज या नया T e 

ह
क
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12, 30th August, 1996 7 Discussion with: the offcerr एप फट Tetries 
. (Andeman & Nicobar Departmentof Andemen & Nicotar Jslercs, 

(at Port Blain) ) o 

13.. 3rd September, 1996 7 Discussion with  the : Speaker of Sikkim: 
. " {Gangtok) . ] Legislative Assembly in respect of  geperal 

functioning of the Sikkim Assembly, 

e | 
14, 4th September, 1996 7 The Committee reviewed tte diccusscn 
;. (Darjeeling) . . held with- the Oiffcers of West  Eepgel 

T Legislative Assembly on 27th  August, 1996 
) and held with Speaker apd  Secretery of 

Sikkim Lepislative Assembly on  3rd Sep- 
. tember, 1996, - ry DL = 

15. 7th Septemter, 1596 9 The Committee Teviewed tle discussicn  Feld 
¥ (NewDelhi) | . . with the Councellors of Predesh  Council 
- A * of Andamen & Nicobzr Islends. 

16, 110 Septemter, 1996 6 .Resumption of serutiny of the Funjzb Skops 
oo - and Cpmmercial- Establishments,. Rules, 1938 

R : . framed under the YPunjab 'Shops and Com- 
- - - metcial Establishments Act, 1958, 

17. .19th Septercber, 1896 - 4 Resumption of scrutiny of the Funjzb Shops 
and Commercial Estoblishrents Rules, 1958 

¢ framed+undet the Punmjab Shops and Com-; 
mefcial Act, 1958, 

- - . - ¢ N - 
18, 27thSeptember, 1996 ' 3 °  Meeting adjourped for went-of Quorim. = 

19, 3rd Octoter, 1996 * 3 " Meeting  adjoutned for wept cféct'cn'rr. 

20. 14th Oétober, 1996 ~ " 3 Meeting” adjiowrped for went of Quorum. 

21, 22nd Octoter, 1996 5 Sewtiny of फिट Housing Board,  Harysna 
T o . (Dispgsdal of Property, Betterment Charges, 

" Bvicition, Assessment of Damages and 
Manner of  Appeal) Rules, 1975  fremed, 
under-the Haryana Housipg ‘ Board टी 

) 1971, , o __ 

22, 29th Qctober, 1996 6 Resumption of Scrutiny of the  Housing 
O .~ :Board,”_Haryana' (Disposal --of . Properiy; 
६. लि". सह जि Beftarment charges, Eviction, Assessmrent of 

. + Damages and Manner of Appsal) Rules, 

ap -l . i . Board Act, 1971, oy ~f : नया B PN द e A 

3! '5:'&1\“”'ov'gmber',1996' Y A (i):S-cmtr'ny of thg Haryana Juverile 
Justice Rules, 1988 framed upder दीपक 

T IR 4 . .. .J.uveml-o J_uStl'Oe ‘M’I \1'9,_8.6" _'-'-.‘_!1 . i 

B 11,-'-'1_' न PR - L हु टन पर ण़छि ए0एप्किबॉधिश ० घिए८्टद्तएिह,, Fit ; - 

री, - ,‘13th‘._No'\‘—em_‘I:cr"', 1996 -~ 4 R"esu__"rn‘ dtton of scrutiny of the Haryzna 
. . बिल नि Justice Ruales, 1988 framed under 

P या मय +एदपिएड' उफिव्यां 2 Justice Act, 1686, 2 है. L1 

शा ey 
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25, 

¥ . 
2% 

217, 

23; 

23, 

37. 

1, 
T 

35 

33 

34,28t Janflary, 1997 - 

35, 

35, 13th Rebrley, 1937 2 

37. 

27tE Novenber, 199§ - 

ते Dazenber, 1996 

10th Dz2ember, 1 996 

171t Dezember, 1996 

1 

23el-D2zzadar, 19955 

Inh Dizanber, 1935 , 

Tth January, 1937 

_14t'h taiuaty, 1997 

21st January, 1937 

4th Fabraary, 1997 

» 

18th Psoedare] 1997 
. 

4 

6 

6 

6 

=3 

6 

5 

4 

2 

5 

Resumption of scratiny of, .the  Haryvana 
Juvenlld Justice Rulest 1988° frarded’ undet 
the Juvenile Justice Act, 1986} 

(i)' Passing of condoledce’ - résolution. on 
- the sad demise of Shr' ‘M, "Chénna 

- Reddy, Govermor of Tamil Nadu 

(i) Pissing of condolbnts’ resolitigh on 
the sad demise of 12° peisont in 
Bomb blast at Raijlway Station, 
Ambala, Haryana, -~ 

(i) Confirmation of Proceedings. 

(ii} Resumption of scnitiny of the Hfityana 
Juvenile Justice Rules, 1988~ framed 
uider the Javenile Justice Act. 1986 

(i) Resumption of scrutiny of the Haryana 
Juvenile Justice Rules, 1988 [framed 

. ander the Javenile Justice Act, 1986 

हो) Papers placed beipre the Committes 

Mec‘l___m"'f_"—adjuumed for want of Quorum 

() Resumption of scrutiny of the Haryan®, 
Juvenile - Justice’ RuleS; 1988 framed 
ander the Juvenile Justice Act, 1986, 

(ii) Paper placed before the Commitiee, . .- 

Resumption of scrutoy ef . the. .Haryana 
Juerile® Justice Rulest 198४ framéd” undll 
the® -Juveniie Justice Act. 1986 

Meéling adjourned for want of Quorum. 

Mesting adjourned for want of Quorum. 
- 

Resumptidn of scrutiny of the Haryana 
Juvenile™ Justice Rales, 1988 framed under 
the™ Javenile Justice Act, 1986 

Resumpiion of scrutiny of the Haryana 
Juvenile Justice Rules, 1988 framed undsr 
he' Juvenile Justice Acti! 1986 

Mzzting adjourned for want of Quotam. 

Discission on  the recommendations/observations 
made _in its 25th Report ]§‘0 the; yaar 
1993:9%% in respect of” करण! 55 Byelaws ang 

galdtions made under the  Punjal 
Ageidiltural Produce Market Act, 1961



— - - नया - - न 

द् 2 3 4 > हब के 

RV व न न 

५ 
—— ol el s " —r— 

व नया [& कि कि . N . LIy ’ हक 

. 38, 26th Febuary, 1997 § (i एबी examination of the representa- 
tives of the Labour Department छा 

_ respect of the Haryana Maternity 

_ - Benefit Rules, 1967 framed under the 

- - Maternity Benefit Act, 1961, 

(i) Oral examination of the representatives 

- .of the Labour Department in respect 

‘ of the Boaded Labouar System (Aboli- 

PR tion) Rules, 1976 framed under the 

: Bouded Labour System (Abolition) 

- Act, 1976, 

(i) Orsl examination of फिट representatives 

Lo -- of the Labour Department in respect 

P of the Punjab Shops and Commercial 

- - . Establishments Rules, 1953 framed 

R - under the Puanjab Shops and Com- 

.- mercial Fstablishments Act, 1958. 

. (iv) Oral examinaition of the representatives 

- "7 "of the Housing Department in respect 

- - of Housing Board, Haryana (Disposal 

Lo - of Property, Betterment  Charges, 

कि T Eviction, Assessment of damages and 

e . व - ] manner of Appeal) Rules, 1975 

- Lt . under the Haryana Housing Board framed 

» . - o . Act, 1971, 

. (v) Oral cxamination of the representatives 

# ) - of thé Social Welfare Department in 

- . respect of the Haryana  Juvenile 

B . Justics Rules, 1988 f:amed under the 

e - " Juvenile Justice Act, 1986. 

+ ०१ (सी Papers placed beforc the Committes, 

39. 27th Pebruary, 1997 = 3 (i) O3l examination of the representatives 

= 4 e - of the Agriculture Department in 

respect of non-supply of replies regarding 

the implementation of recommenda. 
tionsfobservations of the Committes 
as contaiped in its 19th Reéport con- 

- cerning the Haryana Cold Storage 

{Licepcing and Repulation) Order 

- 1979 framed uoder , the Essential 

गन - Commodities Act, 1955 E 

(i)~ Oral* examination* 617 the~representatives 
of the Agriculture Department in IeS- 

- pectof . mon-supply “of replies regat- 

ding thg impiemcatation of recom- 

- me_nhd_atig'_ns,r__ohbSe_:,v tions of the Com- 

- . . mitteg as* contalnéd’in its 25th Report 

- concerning® thé Rales! ™ Bye-Law' and 
Regulhtijond? made' under . the: . Punjab 
wfiagr:'cifltural Produce: Markets Act,
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(it Oral examination of the representatives - 
of the Town and Country Planning 
Department in respect of the pop- 

.- supply of replies regarding the jmple- 
- - meutation of recommendationsfobser- 

vations of दि Committee 25 con- 
tained in its 26th Report concerning 

’ - - the Punjab Scheduled Reozds and 
. : Contiolled Ateas Restriction of पान 
A regulated Development Rules, 1965 

. framed under the Punjab Scheduled 
. Roads and Conirolied Areas Resiric- 

t11'906n30f Unregniated Development Act, 

O (iv) Oral examination of the representatives 
- g of the Trapsport Department in 

. - respect of the non-supply of the 
b LT replies regarding _the implementation 

- पं of recommendations fobservations of 
the Committee a8 contained in jts 
27th Report conCérpipg the Haryapa 

e ' "+ Motor Vehicles Rules, 1993 framed 
ह ’ . ' under the Har¥ana Motor Vehicle 
e . * Act, 1988, 
o ot . " 

न न (v) Oral examination of the Representa. 
tives of the Development and Pan- 

गा chayats Department in respect of the 
. non-supply of the replies regarding 

- ‘ . the implementationsfobservations of 
: i the Committee as contained in its 

- 27th Report comcernming the Harvana 
v Panchayati Raj (Elections) Rules 

1994 and Haryana Panchayati Raj 
. ] Rutes, 1995 =~ framed tunder 

& LA “* 7 ' Haryana Panchayati Raj Act, 1994. 

I . L न ः - ' [ एवं The Committee drified.and  finalised 
' - z ’ its 28th Report fof the year 1996-97. 

| -vili) Paper placed before the Committec. 
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. (viii) Confirmation of Proceedings. 

" 40, 27th March,1597 - 3 Meeting adjowrned for wint of Quorum. 

=% iz . Meefing मा placees other than Chandigarh 

. Th'.e Co'mm'i_t'tee_ und'erloq-_k"""an official study tour to the States of 
- West Bengal,-Sikkim and Union Territory of Andaman & Nocobar 
- ‘Islands from :26th Avgust, 1996 to 7th September, 1996 with a view to 
- have-discussion with its counferparts on matters of commeon intercsts 
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Report Presented 

.---__.'Proceedings, ‘ * 

. the Haryana Vighan Sabha Secretariat . 
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end held 6 meetings at different places i.e. New D:lhi, Calcutta, 
Port—Blair, Gangtok, Darjezling and_New Delhi, Haryana Bhawan. 

The Committee prc's"_ented to” the House its 2808 Report for, the 
year 1996-97 on the 19th March, 1997. 
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A record of the proceedings रण the Committee has been kept in 
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COMMITTIEE OF PRIVILEGES 1996-97. 

1. 'The Committee of Privileges consisting of ten members was 
nominated by the Speaker on 3rd Decemb _er,-‘~-lq996." Tt e - 

Shri Jaswant Singh (Narnaund), M.L A. was appointed by the 
Speaker as Chairman of the Committee. The names of the “Members- 
of the Committee are 85 under :— 

a".‘_—___‘___—__‘—___-___.___—____‘_______.." _'.".."-a‘ i ) 

1 

2. ताप Dhir Pal Singh, M.L_A. 

3. Shri Dharambir, M.L. A — 

4. Shri Anil Vij, M.L. A, 

5. Shri Attar Singh Saini, 
Minister of State, 

6. Shri Dharam Vir Yadav, Minister 

7. Smt. Krishna Gablawat, 
Minister of State. 

8. Shri Narpender Singh, M.L.A. 

9. Shri Azad Mohd., M.L.A. 

10. Shri Krishan Pal Gurjar, Minister 

Shri Jaswant Singh (Narna‘und)'rM. L.A’.‘ Chairman 

Member 

—do— 

—do— 

—do— 

—do— 

—d0m— 

—do— 

—do— 

—do— 

The Committee held a total number of 6 mectings during the 
period under review. The names of the members and the number of 
meetings attended by each of them are shown in the following 
table :(— 

8. No. Name of Members , Number of 
mectings 
attended. 

1. Shri Jaswant Singh (Narnaund), M.L.A. 4 

2. Shri Dhir Pal Singh, M.L.A. 4 

4, Shri Dharambir, M.L.A. 5 

4. Shri Anil Vij, M.L.A. 5 

5. Shri Attar Singh Saini, 
Minister of Stale. 6 

6: Shri Dharam Vir Yaday, Minister 3 

7. ‘Smt. Krishna Gahlawat, 
Minister of State. 1 

8. Shri Narpender Singh, M.L A, 4 
9, Shri Azad Mohd., M.L.A. 1 

10, Shri Krishan Pal Gurjar, Mi_nister 2 
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T T oo~ - QUESTICN एक PRYVILECYES PENDING. पाए 7=~ -~ 

रा -Question- of-alleged-breech-of - privileges given- notice of by Shri-< 
Jagan Nath, Minister, against Shrj Bhajan Lal, M.L.A., Leader 
of Céngtess Party, who made @ press statemert in the Press lobby/ 

लि Jounge in thé Vidban Sibla casting serious reflection on the 
conduct and impartiality of the Chair 1:60. Hon’ble Speaker Prof. 
Chhattar Singh Chauhan and using very derogatory remarks 

- -against him wilfully हफ्ते €elibetately with'a malicious motive in 
. _ord'_é,r“‘to'jE_lo'w'c'_r’--do'w'n.""'t,h-e" Aighity of the Chair as published in' the 

- * पाती Express on 22-1196. _ 

2. Question of -alleged breach of privileges given notice of by 8hd 
Jagan Nath, Minister, against the Correspcndent, _ Editors, 
Publishers anG Printers of the Indizn Express for publishing the 

- statement of Shri Bhajan .Lal, M.L.A. containing derogatory 
: .. remarks which-cast serious ‘aspersions on the impartiality charac- 
. ter anduconduct of the Chair in discharge of his patliamentary 

duties on ‘the T1oot <of the House as this act has iowered the prestige and dignity of the Chair in the eyes of the public in the 
" ‘issue of Indian Express dated 32-11-96. 

M"ee_“t’l'ng‘-he'ld .and business transacted. 

+ 

- अन्न - - Ty 
i 

= 8 Dateof -m’ee‘t:‘ng‘- . Nu_m"b"er.o'f- = - Business transacted 
Mo, . membefs ) 

_"\d' _ - - - mt e Py लि 
रे पिया शसणय िययथयटणणथणणणणणण न 2 नशा थक ध. -“॥०्- « B e e + 

पे; ooy ) R .9 के Hon'ble Speaker Haryana  Vidban = - “Batha explaired the score and functions 
o ~“of ‘the Committée of the members. 

] . . - The. Chajrman of the Commitite has gra- i - - न titade and sincert thanks to the Hon'ble e . . ‘Bpeaker who spared his valuable time for -t - - - ‘gelivering and  explaioing the scope and b . -Tunctions of this August Committee. 

2. 16157 - -~ 5.7 T)The Committee considered the privileges 
R . कि -against (i) Shri Bhajan Lal, M.LA. and 

’ i) Correspondent, Editors, Pablishers and . T . 'Piters of the Indizn Express. : 

- The Committee decided that the copies of ‘ - _ बह: oxtract of concerned proceedings, (वी. el ;22:11:96) of the House and other relevant - .- . documents be supplied to all thy members - . - OF ‘the Committes, 

. The Cominittes decided to summon Shry =% . Uagan Nath, Minister, on 29th January, 1997 
..+ for -oral oxamination in regard to the 

“question of alleged breach of privileges - v . . * p -2gaidst Shri fBhajen ना 1, WL:A, , 

3. 29197 © 77 8’ “The Tégiest ठी “अति पद्म Nath,” Mikister, 
ना «-intimated  to-lay on telepbone expressing 

ही his jnability to appear befors the Committed
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- to-day the 29th January, 97 was communi- 
cated (0 _the Committee and the commities 
considering his request, decided to postpon® 

1, R his oral evidpce till 12th Februaty, 1997. 

fhe Commitee furthsr desired that sum- 

*  mons be issaed to Shri Jagan Nath, Minister 
to appear before the committee on the said 
date 2t 1245 P.M. 

4.7 12-2-97 4 Meeting adjourned for want of quorum. 

5. 19297 4 Do ' 

b 25-2:97 5 In the absence of the Chairman (Sh. Jaswant 
Singh) Shri Narpender Singh, M.L.A. थे. 

member. of the committee was chosen to 
. preside over the meeting. 

The' Committee drafied and finalised the 

fitst preliminary report with regard to the 
question. 04. alleged _breach of privileges 
given potice of by Shri Jagan Nath, Minister, 
against Shri Bhajan Lal, ML.A. Leader 

e 22 के = एप e = oF - ~Cofjeress " Party,” who T “made ४ réss 
. statement in. thé press lobby/lounge  णि' the 

Vidhan Sabha. . casting seripus reflection 

एप the conduct apd impartiality of tho 

_.Chair_j,e. Hor'ble Speaker Prof. Chhattar Singh 
Chauhan and using very derogatory remarks 

न. «7. ,.. , agamnst him wilfally and deliberately with a 
; ‘ malicious motive in order to lower down 

व dignity of the Chair as published in 
* the Indian Express on 22-11-96. 

4 - . . : _The , Committee also drafied the- first pre- 

. . liminary report with regard to the question 

सच et % , . of alleged breach of privileges given motice 

P - T - of by Shri Jagan Math, Minister, against 

' ) tee Cotrespondent, Editors, Publishers and 

- e Printers of .the Indian Express.for publishing 

L A B R the statement of Shri Bhajan Lal, M:L.A. 
. * containing decogatory remarks which cast 
o . setious aspersions on the impartiality 
s - 3 character and conduct of the Chair in 

o , discharge of his parliameatary duties on the 

e - लि i floor of the House as this act has lowered 

T . s the “prestige and dignity of the Chair in 

) L. L the eyes of the public उप the issus of 

=it नली व et * ,- Indian Express dated 22-11-96. 

" The Committee authotised the Acting Chair- 
AR .o . न man (0. Sign and present thess Preliminary 
[ L - Report to the House. ' 

वि ;T Proceedings 
A record of proceedings of the m:etings of the Committee has 

been kopt in ths Haryana Vidhan Sabha S:cretariat. A . 
= 
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\ BUSINESS ADVISORY COMMITTEE 

The Ninith Harysna Vidhcn Sabba metin its first Sessien on 

22nd to Z24th May, 1596 ard ro Business Advisory Ccmmittee was 

-constituted for that Session. . .. 

The Committee c¢nsisting (व € Members and one Sp_ec_ial-invitee‘ 
was ncminated by the Speaker ता. the Seccnd Scssion on the 51 

November, 1996, and was notified vide Notification No. HVS-LA~ 

। व0/96/50, dated the 6th November, 1996. Shri Chhattar Singh 
+"Chauhan, was the ex-officio Cheirman of the Committec - 

. The Committee  whieh wes constituted on 5th November, 1996, 
‘held छा mestingi.e. on the 18th Novembcer, 1996." The names of 
Members of the Committee/Special Invitee and the” meeting attended 
by cach Member are given belew :— 

7 Sr. Name of Members Number of: meeting(s) 
No.- ’ N attended 

P 1- ही Chhattar Singh C_hauha_n,___fi_- o 1 
. - Speaker o7 T . 

o 2. shri Ba‘nsi‘l._al, Chief Minister ="~ 1 oo 

™ 3. Shri Jagan Nath, Parliamentary e 1_ _ लि 
सै्विा& Minister . 

4. Shri Ram Bilas Sharma, - =1 
Edueation Minister e - - 

5, Sbhri Om Parkash Chautala, M.L.A, 1 ' 

दर Leader of Opposition o - 

6. ShriBhajan Lal, M.L.A. - - 1 

Special Invitee T "L 

. Shri Faqgir Chand Aggarwal, P 1: 
Deputy Speaker - . 

REPORT PRESENTED - 

The“following repoit was yresenied cn-the-date noted aga—inst“ : 

Sr. Subject of Report : Date of 
—— No. Presentation 

- t 

टच 1. Recommendation regarding allocation 
of time for transaction of Govetnment. ., _ , 

Business for the meectings of tHe Vidhag ~ * - .« e 

बाण ——8Qabha -held -from -the-18th-November,- 
., 1996 to 220d November, 1996 i.e,.. _ . . 

.Obitijary References, Pdpers to belaidf- री * .- - _ . 

 re-laid एप Table of ,theJH_o_use, . T, 
-t 

"18th November 1996 

S जाना धकााथ्थ पम 
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Preszatation of Excess Demands Qver 
Grantsand Appropriation for the years 
199091, and 197 lp-92, Discyssion and 
Voting on.the Excess 'Demands over - 
Grants and Appropriations for the 
years 1990-91 and 1991-92, The Appro- 
priation Bill in respect of Excess De- 
mands over Granis and Approprations 
for the years 1990-9] and 1991-92, 
Non-offizial businzs and Legislative 
‘business. 

Ths Conmittsz which was constituted on the 5th Novembsr, 
1996, continued to fuaction upto. 24th February, 1997 whena new 
Commitiee was -nominated by the Hon'ble Speaker on the 25th 
Fobruary, 1997 aad wag notified vids Notification No. HVS-LA-40/ 

.27/109 datéd 25 th February, 1997, 

- ~Ths Committee which was constitated on 35th- February, 1997- 
held on® meeting i.e. on 5th March, 1997. The pame of.’tha 
Mombzts of the Committes, Spszial Invitzes ani ths mzeting 
sttended-by each me@mber/Special Invitees—are given balow — 

- =] 

Sr. Name of Member - . Number of 
No. . "7. _ 7 moeting(s) attended 

1. Shri Chhattar Singh C hauhan, Spzaker 1 लि 

2, Shri Bansi Lal, Ohief Minister T 1 - 

3. Shri Karan Singh Dalal 1 
Parlimzntary Affairs Minister L B 

4. Shri Ram Bilas Sharma, थ ._ 1 
‘Bducation Minister . : . 

5. Shei Om Parkash Chautala, M.LA. T 
Leader of Opposition - _ 

6. Shri Bhajap Lal, M.L.A. - ._ 1 - 
© Specialimvitees 0 - -, . T~ T U7 

1.. .Shei Faqir.Chand Aggarwal —— . 1... _ 
D:paty Speaker . . «* T 

*2. 35 Maai Ram Godara, Hom: Minister - S S 
- . 

१380 Muni Ram_Gogara, Hyme Miaister- was nominated by the 
Spsaksras Sp:zial Invitez to serva 08 th: Commitice 'w.e.f. 5th 
Macch, 1337, vids Noatification " No>:” HVS-LA-4)/97/107, dated the 
Sth March, 1997, 

f
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Report Presented 

The following report was presented on the date noted against :— 

} - -~ 

Sr. Subject of Report Date of - 
No. _P.r_es_ent.a.'t,i“o'_n 

1 2 3 

J.  Recommendation regarding allocation 
of time for trapsaction 'of 'Governient 
Business for ' the meetings of the 

— -~ Vidhan Sabha held from the उठ March, 

- 1997 बात 6th March, 1997, from 10th . 
- March, 1997 to l4th March, 1997 and 

— - _from 17th March, 1997 to 21st March, 
1997 i.€. Obiturary Reféreiices, Papers 

-+ to be laid/relaid on the Table of the 
House, Presentation’ of Reportof the 
Select Committee on the Haryana Lok 

-~ Ppal Bill, 1996, Presentationr of two 
preliminary Reports of the Committeg 
of Privilegesand extension of ‘time foI’ 

. presentation of the final Reports there- - 
on, Presentation of Supplementary 
Estimates for the year 1996-97 and the 
Report of the Estimates Committee 
thereon. Discussion onthe Governor's 

- Address, Resuymption of discussion gon 
* the Governor Address and Voting on 

Motion of thanks, Presentation of the - 
—— —- —_Budg:t Estimates for the year, 1997-98, 

- for the 1997-98, Resymption of General 
Discussion on Budget Bstimates for the 

Midister, Discussion”and Voting on the 

R '?u‘g_p_lem_cntar“y ‘Eitimates for the year 
i? 

General Discussion on Budget Estimates ™ - 

year,'1997-98" and “reply by thé Finance" * 

sth March, 1997



- HOUSE COMMITTEE 

1. The House Committee for the year 199€-97, consisting” of 
five members and one special invitee was nominated by the Hon’ble 
Speaker on 6th June, 1996, 

2. Shri Faqir Chana Aggarwal, Deputy Spesker, was the Ex- 
Officio Chairman of the Committee. 

3. The Committee held 38 meetings. - 

4. The name of the Members and number of meetings attended 
by each of them are given in the following tables :— 

Sr.  Name of the Member ) | © - No. __——___M_———__‘of meetings 
No. attended 

1. Shrj Fagir Chand Aggarwal,- T . . 33 
Deputy Speaker. कि . 

2.  ShriChander Bhatia . . «०. 33 

3.  ShriJagbir Singh Malik ’ 34 
4. Shri Suraj M‘ai ) - लि Y, 

5 Shri Jai Singh Rana ( T 26 

Special Invitees I - की 

1... Smt. Vidya Beniwal गए... 36 

*3,  Shri Ram Bhajan Aggarwal T-16 

*Shri Ram Bhajan Aggarwal, MLA Was nominaied at specigl invitee of the 
House Committes w.e.f, 2nd July, 1596 fcr the remaing pericd of the year. 

5. The date of meetings held,- the number of पल Members pre- 
sent and business transacted at each meeting are given below :— 

L 

Sr. DatcofMeeting No.of . - Busintss transacied 
No. . . Members Lt -y - 

‘Present दा i 

1 2 C o3 I D S . _—-_-_—__.—H———_—___-—__—-‘——_—-‘E B थक कि . 

. - : .rl i "'.':' b 
1. $8th June, 1996 6 (i) Hoo'ble Deputy, - Speaker welcomed 

.+ .. . . ~ uthe members of._the Commitice and 

w o+ ot v LU functions of the Commitice. 
[SFY VIR 
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1 2 "3 दा. - 
—_—— i —— जा, 

LT (i) The Committee discussed the ma 

. : ter regarding allotment af  M.L.As, 

flats of the quota of House Com- 

न थ mittee and decided that the Hoo’ 10 

N Members may kindly be requested 

' to send their application for the 

- purpose by 28th June, 1996. 

2. 2nd July, 1996 5 () The Committee aliptted 17 ML.L.As. 

fdats 7 servant quarters and 6 Motor 
garages by draw of lots__to. the 

Hon’ble Members. ' - 

"~ 
(i) The Committee decided that at teast 

- two rooms in the Haryana M.L.As. 

. Hostel may always be kept reserved 

दा -. . for the lady members. 

1 न 

[ 

the maintenance of Haryand M.L.As. 

Hostel an flats to P.W. (B&R) 

. Department was placed before the 

v . . House ,Committes The Committes 

decided to consider this maier 19 

its next meeting, 

" 3 j0thJuly,199% 6 () The matter regardipg handing over 

+L
 

- . . . हो) The matters regarding  complaint of 

- Stri ,Chhattar Singh Chauhan, M.L.A. 

g - (aow Hon'ble Speaker) regarding 

Ny - allotment of room in the Haryana 

£ . Bhawan, New Delhi and the com- 

व . . . plaint of Shri Ram Bhajan Aggar- 

ही N wal, MLL.A. Ttegarding catering ser- 

P . ] vice at Haryana Bhawan, New Delhi 

’ was placed before the Committee. 

. . . The Committee decided to consider 

- . . these matter in its next meeting. 

1 . + 

p 
1Y
 

. दा (व The Committee discussed the matter 

ot ) - . regarding shortage of accommodation 

रा सर... 7 - o at the Harvana M.L.As. Hostel. t 

v ः was inofrmed that this shortage is 

. हर only due to non-vacation of accom- 

- : b modation by the Hon'ble Member 

e . for & long period. The Committes, 
: S therefore, decided that the Homrble 

- : " Members may the requested that if 
o * . . the Hon'ble” Members occupies the 

=T - . - room in the Hoste! for more n 

" e two days then he should sign .the 

_ ) room eatry register at an alternate 

उन ८ . ;- o days. if, it will mot be done by 

L. ) the Hon'ble Membors then the re- 

रे 1, 7 - नए हर पर servation of his room may be can- 

- _ न e ' celled according to the decission of 

DN oo Y R the House Committee . 
vy ’ 

- 

B =17th July, 1996 I (i) The Committee discussed various 

- . ] S steps to be taken for the improve- 

पर अर , जाय of the M.L.As. Hostel and 

R * पद, 8,
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3 T4 - 

5. 23 Tuly, 1996 

(0 The request of S/Shri Bijender Singh 
Attar Simgh and Jagbir Singh, 
M.L.As. regarding exchange of flats 
was accceded to by the Committee, 

(i) The Committee discussed tae matter 
rezarding shortage of accommodstion 
at the ML.As. Hostel and give 
s me"directions in>this redpect. ©= .= 

T (i) Letter No. HOHB-%Gf383, dated 
24th  April, 1996 received from the 
Deputy Director Hospitelity  Orga- 
nisation, Haryan?, Haryona Bhawap, 
New Delhi in regard -to the com- 
plaint of Shri Ram Bhajan Aggar- 
wal MLA was placed before 
the Committee. The Commiftce पा" 
ted the contents ‘of {he -Ietter.”and 

. decided to drop the matter. 

सी] The epquiry report regarding allot- 
ment o room to Shri Chhattar 
Singh Chauhan, M.L.A. (now Hon'ble 
Speaker) on 9-993 in the Haryana 
Bhawan, New Delhi alongwith the 
occupancy list as on 9-9-93 recejved 
from the Resident Commissioner, 
Haryanz Bhawan, New Delhi, was 
placed before the Committee, The 
Committee after going through tha 
repott desitred that the conténts of 
the report may ailso be brought to 
the nptice of the Hon'’ble Speaker 

(iti) The list of the rooms in which the 
persons other than the M.L.As, are 

. staying in Haryapa M.L.As. Hostel, 
Chandigarh, was placed before the 
Committee. The Committee noted 
the number of the room occupled 
by the M.L.As. in which other pet- 
sont are staying and  desired that 
the eartlier decision of the ,Com- 
mittee taken in its meeting held on 
17th July, 1996 in this regard may 
first be circulated to all ths mem- 
bers and thereafter this list may 
again be placed before the Com- 
mittee in its next meeting, 

. (को Some¢ members of the House Com- 
. mittee made a complaint about फिट 

poor catering arrangement in  the 
canteen Jin the Haryana M.L.As 
Hostel, The Committed  discussed 
the matter in detail and decided to 
discuss this matter with: -the sDirec. 
tor, Hospitality ' Orgdnisdtion 'in s 
next meeting to be held on 30th 
July, 1996 at 11.00 AM. 

o~
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-z 7. हा August, 1566 
. - 

7 () The Committee discussed the mztter 
regarding poor cateting sefvice in 
the Haryana M.L.As. Hostel with 
the Joint Director, Hartyana Hospi- 

1 - tality Qrganisation and give some 
direction in this regard to the Hos- 

: pitality Department, 

(i) The matter regarding handing over 
the maintenance of the M.L.As. 
HostelfFlats to P.W, (B&R) Depart- 
ment discussed and the Hon'ble De- 
puty Speaker desited that a D.Q, 
letter on his behalf may be sent to 
the Hon'ble Chief Minister, 

-6 _ (i) The request एवं Smt. Vidya Beniwal, 
i " M\L.A. regarding allotment of room 
- in the M.L.As. Hostel at the ground 

floor, was placed before the com- 
- mittee and the committee aceeded to 

the request. 

(पं) The Hon'ble Dy. Speaker informed 
the committec that he has handed 
over the D.O. letter addressed to 
Honble Chief Minister fo the Prin- 
elpal Secretary to the C .M., ~ e 

: (1i) The Committec discussed the matter 
regarding use of room by the pere 

o sons o‘her than M.L.As, and deci- 
- ded that a D.O., letter in this res- 

peet may be sent by the Hon'ble 
St s s - Dy. Speaker to the leaders. of diffe. 

- - - rent pariles. ot - 

8, I4th-Augugt, 1996 ~° 5 ° (i) 'The D.O. letter to be sent by the 

Lo 218t August; 596 

Hon'ble Dy. Speaker regarding use 
. of rooms in the Hostel was appe- 
b roved. . 

हा) The Committee discussed” th¢ varioas 
setps. regarding improvement ‘of the 
-M.L.As. Hostel and fiats. 

6 (i) The Committee discussed the varjous 
हु steps to be taken - छिए "the improve. 
.t f(ml:nt of the MULAs Hostel and 

ats, 

.5 (i) The complaint of Shri Harminder 
Singh, M,L.A. regarding non serving 

] of lunch to him on 26895 was 
- placed before the committee. The 
- ‘Assstant  Director Hospitality Des 

partment, as pér direction of the 
commjites, appeared before the com-



_ 
हो) The complaint of Shri Kanwal Singh, 

M.L.A. rezacding non-availability of 

toom in thz M.L.As. Hoste] was 

plased bzfore the committee. The 

Committes  afier detailed discussion 

dasided that ia Future pemal rent 

fiom the Mesmbers may be charged 
@ Rs, 125- perroom per day after 

soven days and penal rent @ Rs. 

150f- psr room Del day may be 

charged from others after the ¢x- 
pirty of ressrvation period, 

. (पा The ~ Committee decided that re- 

minder may एक sent to the previous 

occupants of the M.LAs, flats who 

have not vacated the fists इ0 far, 

11, 3rd September, 7 हो The Committee d.scussed yarious 

1996 T T - . steps for the improvement. of the 

N i M.L.As. Hostél and flats, 

. E points regarding  reservation and 

other facilities to be provided to the 

- Hon'ble Mambers at the THaryana 

o - . - - Bhawan New Delhi, The committe- 

o . RO : gave certain directions in this Te 

. दि * ga!.‘d. 

B t 

13. 11th September, 7 () The Committes discussed the matter 

1596 - 7% regarding  catering servics at  the 

Haryans Bhawan, New Delhi = with 

- B the rtepresentatives of  Hospitality 

. हट ,:'. ८ - ’ ‘ 7... Orzanisation apnd gave’ - certain’ di. 

£ पा ,. +._ +. « * rection to lmplove the catering ser. 
VICE, 

e 2 119960th Sepiember, 7 (i) The committee _discussed the various 

1
 

) , 1996 received from Shri Bhajan La 
. o M.L.A, addressed to the Hjofl'blel 

Depaty Speaker, régarding over. stay 
. o o of the members of his party in the 
: PR - o Haryana M,L.As Hostel was placed 
- S o * bafore the Committe®. The Com- 

s L e mittee noted the contents’ 

. _14.~r117th-_-Septemb¢_r. B I i D.O. letter dated 9th  Septembar 

(i) Letter dated (0th September, _ 1996 
¢+ recejved from < Smt.° Karfar - Devi, * [z

 

. _ * , o . M.L.A. regarding vacation of room 

. L No. 11 in the Haryana ML-As. 

नर . Lot 70" Hostel Was placeq before the Housa 

T टन e - Commit'ee, The committes noted 

P - the conteats thereof, 

A
 o 
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(ii) The Assistant Director, Hospitelity 

- posted in the M.L.As. Hostel can- 

teen appeared before the committee 
in respect of Rotten lemon and 

‘ . ginger found in store of the canieen. 

- He could not satisfy the commitic® 

with his explanation and the com 
mittes  desired that be may Ssubmit 

- his explanation to the commites in 

’ writting.- . P 

: की _ (iv) The Committee discussed the matter 

- regarding vacation of rooms by the 

. " Hon'ble Members after the expiry of 

- - seven days and also the matter re- 

; garding non-vacation of rooms by 

some of the Members., The Com- 

mittee decided that penal rent @ Rs. 

125/« per day per ropm may be char- 

ged from the Hon'ble Members 
. who have vacated the roorm after 

7th September, 1996, Tiie committee 
also decided that the mrembers who 
have not vacated the rooms may 
again be requested for vacating the 

कि rooms. 

<15 25th Septemter, T e () The Committee decided that the con- 

- 1996 dition of charging of pepal rent for 
the stay beyond seven days will not 

apply in case of Hon'ble Chief 

- Minister, Hoc'ble _ Speaker, Hon'ble 
Deputy Speaker, Hon'ble  Minister 

State Minister, Chief Parliamentary 
Secretary and Leader of Opposition, 
they are not allotted Gowt Accom- 
modation and stay themselves in the 
ML As” Hostel. - - एप 

@) The matter regarding non-vacation of 

. flat No. 11, 12, 17 was placed , 0 

. - . fore the Committea.s The Committeo 

- decided that another letter may 

. ) - sent for thgvacation of those fats. 

- : हो The explanaten of the Assistant 
Director, Hosp tzlity Organisetion 
Department regarding  finding  of 

H ) - « Totien-lemon and ginger, was - placed 

गज . दर : pefore '* पिंड. Commitice. The - Com- 

. o - mittee was not convinced " with the 

. . _ . explanation and was of the view that 

- e the Assistant Director being In- 
o . charge of canteen is ecntirely res- 

ponsible for sach lapses and he hag 

e asked to be more careful in future 
and he will be held responsible for 
such type of lapses in [ature.
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- = न पलक 

151 Qztober, 
1996 

16, 

. 7th Octobar 
© 1596 

18. 14th October. 
1996 

19. 231d October, 
1995. 

729, 2801 02950, 
1996 

Sth Noveabat 21 
1996 

लि I3th-November, 
-1996 ) 

- 

23, 3 278 November, 
f 1996 

4 

7 

7 

-7 

'5 

r 

{iy The Committce discussed the wvarious 
-steps to bz taken for the improve- 
ment of the 
flats. 

पी The Committee 

M. L.As. Hostel and 

discussed various 
steps to be taken for the improve. 
mant for the 
flats. 

(iy The committes was 
flats No. 11 

M.L.As. Hostel and 

informed that 
has been vacated by 

Shei Anand  Singh Dangi Ex-ML.A. 
aopd flat No, 12 and 17 have not 
been vacated so far by Shri Ashlam 
Khan Ex-M.L.A. 
Singh Rama M.L'A. The 

and Shri Jai 
Committee 

desited that they may again be re- 
quested to wacate the flats. 

{iy The complaint of Dr. Virender Pal 
M.L.A. alongwith comments received 
from the 
cegarding 
the Hon'ble 
pefore the 
mittee desired 
may  himself 

Hospitality 
non-supply of lunch to 

Committee . 

Departinent 

was placed 
The com- 

that the branch officer 
contact the Horn'ble 

Members 

Member to know as to whether be 
is satisfied with the explanation -gi- 

ven by the Assisatnt Direcior. - Hos- 
pitality Depariment. 

(iy Ta: Connittes discussed the wvarious 
steps to be taken for improvement 
of 
flats, 

the 

(i) Taz Comnittee 
steps to be 
of the M.L.As, 

() The matter 
room to the Hon’ble 
the Szssion period was 
the committee. 

M.L.As. Hostel and the 

discussed  the various 
taken for improvement 
Hostel and flats. 

regarding allotment of 
Members during 

placed before 
The Commitice au- 

thorised the Hop’ble Deputy Speaker 
to allot the rooms to the Hon'ble 
Members. 

(i) In the abscnees of the Chairman 
(Shri Fagir Chand Aggarwal Deputy 
Sozaker) Shri Jaghir Singh Malik 

M.LA. a membsr of the Commi tige 
- was chosen 

meeting. 

(ii) The 

to prasids 

Committes 
steps to ba taken for the 

over the 

discussed |, varjous 
improYe 

. 

:’
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23rd Lecember, 
1996 

23, 

26. 

27. 

-28. 

11th Tzeember, 
1996 ) 

18th Drecember, 
1996 

24th Cecember, 
11996 

31st-December, 
1996 - 

“Jth-Jaaua i gauay, 

1éth Banuary, 
1997 7 

T 

g 

5 

> 

ment of the M.L.As.- Hostel- and- = 
Flats. 

(i) The Commiitec 

ment of the M.L.As. 
flats. 

दी) The Committee discusse 
steps to be taken for the 
ment of the M.L.As. 
flats. 

discussed 
steps to be taken for the 

Hostel 

various 
improve- 

and 

d varjous 

‘Hostel 

iy The Committee framed the 
tionnair to be 
Resident 
Haryana 

Financial 

improve- 
and 

Aquess 
discussed  with- the 

Commissioner.. 
Bhawan “New Delhi in 

respect “of facilities being provided 
to the Hon'ble Members 
Haryana Bhawan. 

in the 

( The Resideat Financial Commissioner, 
Haryana Bhawan, New Delhi 
sorty on behalf of the 

felt 
staff - of 

Haryana Bhawan for not allotling a 
room to Hon'ble Speaker Ha 
Vidhan 8abha. the then M.L.A. 

(iiy The Committee also discussed 
facilitics to points regarding 

Iyana 

various 
be 

provided to the Hon'ble Members 
at the Haryana Bhawan, New Delhi. 

(Y The Commitfee 

ment of the M.L.As. 
Flats. 

discussed 
steps to be taken for the imp 

Hostel 

various 
roVes 
and 

() In the absence of Chairman (Shri 
3 Ex-Officio 

Chairman) Shri Jagbir Singh Malik, 
Faqir Chand Aggarwal, 

M.L.A. 2 member of the Committee 
was chosen to preside over the 
meeting, 

(i) The Committee discussed the various 
steps to be taken for the 
ment of the M.L.As. 
fiats. 

Hostel 
improve- 

and 

(i) The Committee discussed the _ various 
steps to be taken for the improve- 
ment of the M.L.As. 
Flats, 

(I) The Committes discussed 
steps to be taken for 
ment of the M,L.AS. 
flats, 

Hostel and 

the warious 
the improve- 
Hostel and
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32, 21st Japuoary, 5 
1997 

33, 30th January, 5 
1597 

-34, 6th February, 5 
1997 

(i) In the absence of the Fx-Officio 
Chairman, (Shr Faalr Cbend. Aggar- 
wal, Dy, Speaker), Shri Jagbir Singh- 
Malik, M.LA. a member of the 
commitiee  was chosen to preside 
over the meeting. 

(i) The Committee discussed the varions 
steps to be taken for the improve- 
ment of the M.L.As. Hostel and 
flats. 

{i) The letter received from the Home 
Secretary, U.T. Chandigarh Treparding 
the maintenance of M.L.As. Hostel 
was placed before the Committee. 
The Superintendent and  Reception 
Officer Hostel informed the Com- 
mittee that the work as mentioned 
in the PUC was carried out by the 
vatious Departments” of Union Terti~ 
tory before the commencement of 
last Session. The Committce desired 
that Home Secretary, 1J.T. be in- 
formed in writing accordingly. 

(i) The Ietter No. DHOH/Hostel/96/1020 
dated the 18th October, 1996 re- 
ceived from the Assistant Director, 
Hospitality  Organisation  requesting 
more staff for canteen was placed 
before the Commitiee. The Hon'ble 
Deputy ~ Speaker informed the- com- 
mittee that the matter has” already 
been discussed in the meeting held 
on 28-1-97 under the Chairmanship 
of the Hon'be Speaker, which was 
also attemded by the Direcior, Hos- 

. pitality Department, who assured 10 
short out the matter at the eorliest 

(i) As desired by the ,Committee, the 
Assistant  Director  Hospitality Or- 
ganisation appeared before the com- 
mittee He informed the committes 
that ths concerned supervisor, (Shri 
Gurnam Singh) has been transferred 
from the M.L,As. Hostel canteen on 
account of his misbehaviour with the 
Hon'ble Member. The -Commitice 
was not satisfied with™ this aciion 
and asked the Assistant Director, to 

. obtain the comments of the con- 
cerned officlals who was at counter 

.. also in this respect and submit the 
- same for information-of the. Com- 

mittee. e 

+ & (i) The complaint regerding allotment of 
room No. 24 received from the 
Mhiaf Qorrataruy fa GEout Harvana 

5 
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- - was placed before the commities 
and fyand that room No. 24 has™ 
bzen occupisd by the Hon'ble Mem- 

. ber as per instructions/Rules. 

* 35. 1 February, 5 @y The Commitice discussed the steps 
to be taken for the improvement 
of the M.L.As. Hostel and flats. 

‘36, 25th February, 5 () The matier regarding the allotment 
“ 1997 of rooms fo the Hon’ble members 

for the Budget Session was discus- 
sed in the meeting and the com- 
mittee  authorised Hon’ble Deputy 

- . - , Spzaker fo allot the room to the 

_ - Hon'ble Members. 

37, हा वाली, 1997 3 . (i) The lay-out plans received from the 
= - - Chief Architect Haryana in respect 

-~ ' g of the construction of 16 M.L.As, 
- flats was placed before the com- 

mittze. The committee discussed the 
. .- various features of the plans and 

approved the same. The Committee 

. also desired that further mnecessary 
. action in the motter be taken, so 

that construction of _flats could be 
started at the earliest. ) 

38. 2Tth March, 1997 5 (i) Letter dated 13-3-97 ecgived from 
Shri ¥inod Kumar Maryva M.L.A. 
(nhow Minister) and Shri Balwant 
Singh Maina  M.L.A. requesting 
interchange of M.L.As. flat No. 24 
and 28 allofted to them by the 
House Committee by drawcbof lots 
was placed Dbefore the mmittee. 
The Committee discussed the matter 
in detail and acceeded to the re- 
quest of the Hon'ble Members. 

(i) Letter No. 288 dated 11-3-97 reccived- 
from the Assistant Director Hospi- 
tality Organisation Haryana in res- 
pect of serving of meal on the pat- 
tern of Haryana Bhawan New Delhi 
was placed before the Committes, 
which noted the contents thereof. 

ऐप) Letter No. DHOH-H-97/184 - dated 
24297 received from the Assistant 

. Director, Hospitality Organisation, 
Haryana alongwith comments of 
Shri Guroam Singh Supervisor and 
Shri Tilak Raj waitor (workipg as 
couatet clerk)  was  placed before 
the Committee. The Committee dis- 
cussed the matter and decided to 
drop the same in view of misunder- 
standing and apology tendered by 
the concerned officials,



T 

शी The members of the Committee 
noticed that the P.W.D. (B&R), 
Haryana is dumpipg debris and 
buildiig material in the premises 
of Haryvana M.L.As. Hostel. which 
give a very ugly look. The Com- 
mittee  after some discussion desired 
that Engineer-in-Chief, P.W.D. (B&R) 
may be requested to rémove the 
said material from the premises of 
the M.L.As. Hostel immediately. 

(v} Procecdings of the Committee mee- 
tings held on 3-1296, 11-17-96, 
18-12-96, 19-12:96, 24:12-96, 31-12:95, 
7-1-97, 16197, 21197, 30-1-97, 
6-2-97, 19297 and 25297 were con- 

firmed. ' 

Proceedings 

A Tecord of 1116 proceedings of the Committee has been kept in the 
Haryand Vidhaii Sabhd Secretariat. 
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RULES COMMITTEE 

The Committee consisting of eight Members of the Haryana 
Vidhan Sabha was nominated by the Speakcr onthe 6th Jure, 19926 

- vide.-Notificatien No . HVS-LA-76/96/37, dated the 6th June, 1996 

The Committee h:ld 37 meetirgs during the period underreview. 
The names of Members and, pumber of meetings attended by each- of 
hem are shown in the folliwing table :(— 

Sr.  Name एव Member Number of mecting 
-~ No. - -~ —— - - -attended 

1. ही. Chhattar Singh Chauhan, Ex-officlo 22 
s - - - Chairman - = 

*2.  Sh. Jaswapt Singh, M.L.A. (Bawal) ~Member- 28 
3. 50. Birender Singh, M.L.A. Do 34, 
4. Sh. Akram Khanp, M.L.A. " Do 16 

5. Sh. Ramji Lal, M.L.A. - Do - 37 
Sh. झा Krishan Hooda, M.L.A. Do 37 
Sh. Kailash Thand, M.L.A. Do 21 

8. Sh. Narender Singh, M.L.A. -~ -~ 00 36 
*9. Smt. Kanta, M.L.A - Do * * 08 ~ 

RN v oW - 

Meetings at places other than Chaydigarh 

. The Rules Committee held three meetings at Haryana Bhawan, 
New Delhi which are included in the Total mumber of 37 meetings 

Business Transacted K Tl 

. The Rules Committee examined-the first 192 ryles of the-Rules of 
. Procedure and-Conduct of Bisinéss-in the Haryang Legislative Assem- 

bly and suggested ceriain amendments, modifications'and additions 
etc. therein 

Lo 

Proceedings - 
A record of prcceedings of the meetings एव the Rulcs Committee 

has been kept'in the Haryana Vidhan Sabba .Secretariat, - 

*Smt. Kanta M.L.A..was nominated as special invitee एव. the Commiti¢e -by the 
Speaker” w.ef.” 17th Octobér, 1996 vide nofification’. No. HVS-LA-76/96/48, daled 
the 17th October 1996 and was also nominated by पट Spedkér ¢’ a Merker 
of the- Commitice . नव, 27th. January, 1997 vide notficetion No. HVS-LA-76 
96/80 dated the 27th January 1997, ; 

. ##5hei - Jaswant Singhe M.L.A. (Bawaly resigned fromr the membership of 
the Committee w.e.f, 14th Jannary, 1997, 

175



Library Committee 

The Committee consisting of six Mambers and a special invitee 
was nominated by the Hon’ble Spaaker on 6th Jyae, 1996, -Shri Ram 
Bhajan Aggarwal 2 member of th: Committes was appointed as Chair- 

_man 

The names of the Members of the Commitiee and the number of 
meetings attended by each of them out of thy total numbzr of 42 mset- 
ings held during the period under review are given bzlow : 

दा, Name of Member Number of meetings 
No. attended 

*1. Shri Ram Bhajan Aggarwal . ही 8 

*#2.  Smt. Krishna Gahlawat - 26 

कक 3, Shri Harminder Singh 30 

4, आएं Risal Singh - था 

5, Shri Balbir Singh ः - 38 
6. Shri Dilu Ram - - 36- 

#3427 Shei Dev Raj Diwan - - - -Nil 

ertes3, Shri Satwinder Singh TS 
saxkk#40  Smt. Kanta - 3 - 

ककनकसरू 0, आप Sat Pal Sangwan ’ 3 

) 7'
l 

का
 

*Shei Ram  Bhajan  Aggarewal, M.L.A. resipned from the, Membership/ 
Chaijrmanship’ of the Committee w.ef, 2-9-96, 

"शा, Krishoa Gehlawat, M.L.A. was appointed as Chairperson of the 
Committee w.ef. 6-9-96 and resigned from the Membership/Chairman- 
ship of पाए Committec w.ef, 14-1-97, - 

*38hri Harminder Singh, M.L.A. resigned from the Membership of _the 
Committee  w.e.f. 14-1-97, 

#s#¢3hri Dav Raj Diwan,- M.L.A. a spzcial invitee resigned from the Mem- 
bership’ of the Committee w.ef. 22-3-1996, 

नि एल — e ना - 

*veeelhri Satwinder Singh, M.L.A. wais, nominated as Member of the 
Committee w.e.f. 69-96. . - 

=vee0e0mt, Kanta, M.L.A. was nominated as Member/Chairperson of फिट Com- 
mittee w.e.f, 30-1-97, 

seabreeghri- Sat Pal Sangwan, MLL.A. wag nominafed as a Member of फिट 
Committes w.ef. 30-1.97. T 

76 
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“ " The Committee'sélécted the publicatiohs on differert subjects. The - 
value of the publications purchased during the year including the 

- cost-of newspapersfmagazines “efe.,»was Rs. 49;500.C0. In- addition - 
to it Gevt. publications worth Rs. 7€05.00 were also purchased. 

Meetin_gs held and Business Transacted 

Dctails regarcing the dates of mcetings held. number of members 
_present ard business transacted in each meeting are given below ;— 

— . — — करा 

सा, Date . Number of Business transacted 
No. Mewbers 

(including < - - . 
special 
invitee) 

. Present 

1 2 3 4 

न... 24696 6 The Research Officer welcomed पट 
Members of the Committee and ex- 
plained to them the scope and जीन 
tions of the Committee. 

2. The Committee decided that a letter 
be sent to all the M.L.As. for giving 
suggestions for purchase of books, ., 

3. The Committee recommended to 
subsctibe two Punjabi newspapers, 
namely ‘Punjabi Tribune' and ‘IJA'it‘ 

i - besides the English newspaper, ‘The 
. Hindu", 

4. The <Committee desired that the 
books relating to Law be purchased 
in large number. P ' 

5. The Committee after visiting the Lib- 
- rary pointed out certain short 

comings ie. arrangement of Light 
and fans and desired that thess may 
be removed at the earliest & esti- 

+ maté in this respect be, placed before 
the Committee, 

R 

2. 1-7-96 B 1. The Commiitee “desired that a  Yist 
of books which are issued since 
long be placed before the Com- 

N . mittce. 

* 2, The Committee desired that a list 
. _ of books which required binding be 

- .. गा N v placed before the Committee and it 
R T, - may also be informed that how 

. I s B many books can be bind by the 
bookbinder within a month. 

N ‘-~ + w _ . 3, The Committee desired that a list 
O T AL of those books which were recors 

जा W,



mended by the previous Committee 
and were not purchased be placed 
before the Committee for reconsi- 
deration. . 

4. The Committee recommended to pur- 
chase 10 copics -of the -Bare Act™of~ 
Constitution of India. 

3. 8796 5 1. The Committee after visiting the 
Library observed that there is a great 
need to remodel the Library to 
mike reading room comfortable 

—- .with .proper. lizhts, -furpiture & -Air_.. 
conditioners and desired .that assise 

\ tance of an Architect of -Arohitecture 

) Department— be - obtained— and  est-— 
mates alongwith foolproof be_proposal 
be prepared & placed fore the 
Committee. - 

2. The Coamnnitiee desired that latest 
catalogues bz cilled from the book 

-+ sellers. 

4, 16-7-96 6 1. The Committee was appraised of an 

नि _ estimate amounting_to Rs. 25930f- 
> for installation of 15 wallfans in the 

- .. Library. 

3 3 The Committee desired that quota- 
. tions be invited from the book sel- 

lers for the discount purpose. 

5. 20279 6 1. The Committes selected 3 books for 
the use of Library. 

3. Tne Comwmittee reviewed the recom- 

mendations made by the Committee 

- in its earlier meetings. 

6, 29-7-96 ) Thoe Committee sclected 7 books for the 

- 
use of Library. 

[] 

9. 30796 6 1. Tas Connittec desired that the rre- 
part of plssical varifization " of 

liorary books alongwith फिट reply of 

Librarian about the shortage of 

books bz placed before the Com- 
mittee in the next mecting. 

2. The Committee desired that Aocces- 

sion Register bz placed before the 

Committee in th: nsxt meeting. 

3, The Committee approved the draft 

_ notice to be served upon the persons 

to whom the books have beo issyed. 

& 

A
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'10. 

11. 

5-8-96 

12-8-96 

19-8-96 

26-8-96 

4 

4. The Committee  visited the Punjab - 
Vidhan Sabha Library and discussed 
the matters relating to Library with 
the librarian of Punjab  Vidhan 
Sabha. 

The Committee  observed that a 
globe be purchased for the wuse of 
Library. 

Anf accession repister . was placed 
before the Committez as per earlier 
observation dated 30-7-96. 

The Committee reviewed the work 
done by the Librarian for tracing 
out the books found missing during 
stock verification and desited thdt 
efforts must be made to trace out 
missing books even earlier than the 
date prescribed by the Hon. Speaker 
1.७. 6-9-96, 

The Committee selected 10 Books for 
the use of Library. 

The Committec selected 7 books for 
the use of Library. 

The Committee desiced that letter 
be sent to the Registrar, C.C 8., समान 
yapa, Agricultural University, Hisar & 
£b. Agricultural University, Ludhizna 
for entering the namé of Haryibia 
Vidhan Sabha Library in their free 
mailing जि, 

The Commitiee selected 13 boo-k_s 
for the use of Library. 

The .Commitfee desired that photo- 

stat roachine E’Ellrn:s.ently placed in  the 
‘Library be ifted to some othér 

place and in place of Book binder 
another person be deputed for loo- 
king after the operation of this 
machine. 

The Committee desired to know the 

latest , position about the purchass 
of vaceum cleaner. 

The Committes selected 10 books for the 

use of Library. 

The Committee selected 9 books for the 
use of Library. 

1. The Committee selocted 7 books 
for the use of Library.



15, 

16. 

17. 

18. 

_ 49, 

23, 

25-9-96 
(Delhi) 

26-9-96 
(Delhi) 

1-10-96 

8-10-96 

15-10-96 

22-10-96 

29-10-96 

30-10-96 
(Simla) 

t 

31-10-96 
(Simla) 

53-11-96 

2, The Committee was .informed aboat 
the quotations received from verious 
book sellers. After some discussion 
पाए Committee decided that the 
books for the Library be purchased 

- on the basis of discount given by 
the Good Offices Committee, 

3. The Committee decided to hold iis 
meetings 2t New Deihi on 25th & 
26th September, 1996, 

The Committee selected 35 books for 
the use of Library, 

The Committee sclected 22 books for 
the use of Library. 

The Committes selected 14  books +for 
the ase of Library. 

The Committee selected 25 books for the 
use of Library. 

1. The Committee seclected -11  bogks 
for the use of Library b - 

2., The Commitice decided to hold its 
meetings at Simla on 30th and 31st 
October, 1996, . 

The Committee selected 4 books for फीड 
use of library, 

The Committee framed the questionnaire 
to be discussed with the Library.: 
Committee of Himachal Pradesh 
Legislative Assembly. 

The Commmitice discussed with the Sec- 
retary, Himachal Pradesh Vidhan Sabha 
on matters of common joterest library 
wotking and on the micro filming of 
debates. The Commitiee also visited the 
slibbrhary of Himachal Pradesh Vidhan 
abha 

The Commiites again visited the Hima- 
chal Pradesh Vidkan Sabha library' and 
reviewed the discussion .. the Com- 

. mittec_ also mads some observations™ for 
the improvement of Haryana Vidhan 
Sabha Library. 

-~ 

¥. The Committce selected 3 books for 
~ the usg of library. P e 

A 
LA "-"‘"«q 

पिन . 

2. The Commitiee desired to_ know 
aboat the efforts made by the 

-
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26, 

33, 

84, 
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librarian for tracipg out the books 
foand missing during stock verifi- 
cation. 

3. The Committee desired that for 
having more books relating to Har- 
yana State information be obtained 
from the Harvana Sahitya Akademi. 

12-11-96 4 The Committee selected 49 books for 
the use of library. 

27-11-95 5 The Committee selected 8 books for the 
use of library. 

3.12-86 5 1. Papers placed before the Committee 
received from the central state Lib- 
cary  Sector-17, Chandigarh regar- 

ding the Book fair to be held in 
Sector-17 from 7-12-96 to 15-12-96. 

2. The Committee szlected 8 books for 
the use of library, 

9-12-96 5 The Commitice selected 6 books for the 
use of library. 

10-12-96 6 The Committee selected 6 books for the 
use of [ibrary. 

17-12:96 6 The Committee selected 3 books for फिट 
‘use of library, 

24-12-96 4 The Commitiee selected 5 books for the 
- use of library, e 

31-12-96 4 The Committee reviewed the case regar- 
ding the resetting of library and desired 

" that assistancefsuggestions of an Archi- 
_ . tect of the Architect Department Har- 

yana & U.T. be obtained. 

2. The Commuttce selected 2 books for 
g f - the use of Library, लक 

7-1-97 5 1. The Commities again decided to 
undertake study tour fo the States 

‘e of Orissa, West Bengal and Bihar 
from 19th February, 1997. 

. 2. The Committee selected 4 books for 
the use of Library. 

14-1-97 6 The Committee selecied 4 books for use 
of library. 

21,197 2 The Committec selected 2 books for the 
' use of library.
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87. 

33, 

30, 

41. 

42, 

28.1-97 

4-2-97 

12297 

18-2-57 

25-2-97 
(Hisar} 

26-2-97 
{Hisan 

- 

27397 

1. Papers placed before the Committes 
recd. from Rajasthan, West Bengal 
& Madhya Pradesh Legislative As- 
semblies for the postponemant of 
study tour. 

2. The Committce decided to- cancel 
its study tour to the states of (एंड, 
West Bengal and Bihar which wag 
to commeace from 20.2-97, AN 

3, The Committee seclected 5 books for 
the use.of library - - 

The Commitice selected 15 books for the 
use of library. - - लाए 

1. The Committce seclected 60 -books 
for the use of library, 

2. The Committee decided to hold iis 
meetings at Hisar for holding dis. 
cussion with the Librarian other 
Qfficers of C.C.S. Haryana Agrcul- 
tural. University, Hisar, 

1The Committee selected 3 books for the 
use of library. 

The Committee discussed varipus rmatters. 
relating to the working of- CCS Haryana 
Agricoltural  University Library with the 
Librarian of said library. 

The Committee discussed with Vice 
Chancelior & Dy, Librarian of CCS 
Harvana . Agricultural  University _Hisar 
on the points of common interest with 
regard to purchase of books the Com- 
mittee took 2 round of. the campus and 
alsa wvisited the agricultural farm of the 
University, - 

1. The Committee desired that a list 
of books purchased during the petiod 
from June, 1996 to 3istrMarch;-1997 
be placed before the committee for 
informatica. 

2. The Committee sclected 7 books 
for the use of library. 

T
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COMMITIEE ON PETITIONS '- 

1. The Committee था Petitions for पड़ First (May) Session, 1996 
__of Ninth Vidhan Sabha was not nominated. "~ o * 7 

2. (,. -The Committee consisting of five, members of the Vidhan 
Sabha was ncminated for the Second Session of Ninth:Vidhan Sabha 
in the month of November, 1996 by the Hon. Speaker uader Rule 
286 (1) of ~the Rules of Procedure and Conduct of :Business in - the 
19I-Iaryan_za. Legisiative Assembly and notified on the 18th November, 
1996~ e-- 3 R हक. *”. N A 

(i3)~Shii Fegir Cliand Aggaiwal, Deputy Speaker was—-nominated 
as the Ex-cfficio CEairman of the Commitiee. 

_ ____(ili). The_pames of the Membcrs of पाए Commitice are givey 
Ubelow 1 — — गा एप 

i T : ‘ R 

डा. No. -Nameg of the Member ' e - . - 

1. Shri Faqgir Chand Aggarwal, Bx-officic Chairman. 
Deputy Speaker. 

2, *Shri Jaswant Singh, M.L.A. Member. 
) (Narnaund} 

3. Shri Sat Narain Lather, M.L.A. Member. 

4. Shri Jagbir Singh Malik, M.L.A. Member . 

5. Ch. Azad Mohammed, M.L.A. Member. 

*Shrl Jaswant Singh (Narpaund), M.L.A,, resigned from Membership of the 
m.Comm:!tLe on Petitions on bis appoictinent as cabinet Minister w.e.f. 14th January, 

(iv) Mecting held and business transected. 

The Committee did not held any meeting upto 211 March, 1997, 

3, (i) ‘The Comrmittec consisting of five members of the Vidhan 
Satha wes remiratcd for the 3rd Session of Ninth Vidhan Sabha 1n 
the menth ८ March, 1997 by the Hen. Speoker under Rule 286 (1) of 
the Ryuks of Procedure snd Conduct of Business in the Haryana 
Legislative Assembly and nctified cn the 5th March, 1997. 

(i) Shri Fagir Chand Aggarwal, Deputy Speaker was nominated 
as the Fx-QOffcig Chaiiman of the Commitiee. 

83
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(iii) The namies of the members of the Committee घाट given 
below. P ' . thie नि 

. . N f R A K N i A h हा §r. No.' Name of the कडिफिशिश ™ =« < L [ L 1 डी" पा e, o 

d मु. Shri Faqir Chand Aggarwal, '....  '.. रह प्रद-एपीण0 _ 
“ * 'Deputy Speaker. - ) . ' Chairman i~ * 

e जगा "पल P s 

2 Shrt Harsh Kumar,’ M.L. A © जा, Member - 

3. Shri Sat Narain Lather, M.L.A. Member, /- 

» थी. + ‘Shri Jagbir Singh Malik, M.L.A. ": . .Member. 
दें वेद o~ पे Vot - d : 

5. Ch. Azad Mohammed, M.L.A Member. 
B .- . i जी - - Mol - ॥ : . v"i; “ 

(iv) Meeting held and business transacteds _ - 

-- The Committee did_not held any meeting upto 31-3-1997 - 

) ;’r'n"-..t_ '.' PR :1'1.,_...3 न = .: 

L P - 4 R . 
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T L S जग 4 - 111. > 
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PR AT अप 

SELECT COMMIITTEE ON पार HARYANA LOXPAL BILL, 1996 

1. The Se:ect Commitiee on th: Haryaha Lokpal Bil, {336 
consisting of .15 members was nominated-by ;the, Hon’ble Speaker on 
3-12-1996 with th> direction to submit its report thereon. ., ; 

__ .2, Shri Faqir Chand Asggarwal, Dzpity Spak:r wis th: Bx- 
officio Chairman of.the Committee vide Rile 136”of the—Rules-of — 
Prccedure and- "Conduct of " Business™’in® the Haryana “‘Legislative 

_Assembly . किए « शत 
— - - नव -< .- e — 

3. The Committes held four meetings during the pariod under 
review. ' The 'iames of the members of the Committee ‘and _the 

'-:mlomher of meetings attended by each of th=m are given पा the table 
bu Wi 

. ey TABLE o . _ 

Gerial Name of the Member Number of 
No. . SIS R mehet_ingsl_atle‘nwded 

-1' RS «v.’:z . e N 2 डे 

1. Shri Faqir'Chand‘Aggarwal, Dzputy Spzaker  Ex-officio 4 
2+3, _Shri Karan Singh Dalal, Agriculture and ___ _ _ Chairman _ 

Parliamentary Affairs Minister Member ~ I” 

3. Shri Kanwal Singh, Development and 
Panchayats Minister —do— 2 

3. 4. Shri Harminder Singh, Animal Hysbapdry: s . » - 
/T . apd'Dairy Development Minister: * _., : y * 7 —do— ;2 

पथ, * Shri-Shasht Pal Mehta’ Industries Ministert. oo —do—=ii s ] 

6. Ch, Khurshid ‘Ahrg, MJL.AL "0 L7 23 idps v 14 
7. Shri Balwant Singh, M. L.A o oo, लय, 3 
8. Shri Mani Ram, M.L.A ‘ —do— 1 
9. §hri Chander Mohan®. M :L.A .15 —do — 1 

10. Shri Harsh Kumar, M.L.A —do— 2 

= 11,4 "Shri-Jagbir Singh Malik, M. [.. 5 1215 i न 4 

%13, Shri JaswantSingli, M.L:A.'(Bawal) B R PSS | 
13. Shri Satpal Sangwan, M.L.A. —do— 2 

14. Shri Kapoor Chand, M.L.A. —do— 1 
15. Shri Narender Sharma, M.L.A. —do— —Nil— 

16. Advocate General, Haryana ., जे . « . —do— 1 

*Shri Jaswant Siagh M.L.A. (Bawal) resignzd from ths mambership of the 
Beclect Committes w.o.[. 14th Januacy, 1997 एव .being appointed as Minister of 
State 

s+Shri Karan Singh Dalal, Agricuiture asd Parliamgntary Affairs Minister 
was nominated as. the member of the Select Committee w.ef, 27th January 
('Balm on the vacancy caused by the resiznation of Shrl Jaswant Singh M.L.A 

wal). 
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BILL. EXAMINED 

wi jL] PN KL S O जरा O SO0 5 2. fi' के [ | हक. NP 
The Commiltce oxamined the Haryaoa Lokpal Bi L 1{9?5 

लि . P | tiy के SO PR /I s Ji 1w Sut L 

4. 1 THedates: of Mmectingfthe numbzr ofmmsndorsy plisiy चादर सडक 

business transacted at cachmeeting™ate givea bifoiwi«bs &% छीन न 

- . oA गगो हद कफ उ पी LBLiD 1T g L8 
—————e T T L ST या कि उमा A मत, जि सदा o e T BT N TS ५६ al 3y .&‘a.gc{l‘! P TS 

St , _ Date,r , [11 Number of mer bers 13 जि 150 ए5560 

No. present . ATy 

1.7 qoir T Mg , इ्या L s Babir T 3 
1. .1 841.1997 .o ..+ . 8regr o, Discusslon omthe various 
wlr e BT जा T 4 . S bolclawses of the. Haryana 

’ Lokpal” Bilf, 1996 ., 
. HILAT S . N 

जन नि =3 (-1-1997— —- — . S— _0‘-__Qucrum : 
sr 1l jedmats ot b oY डे 

बच; जन लेगजि 1997 4 No Quorpm 

- बे ,...... 6271907 14 Consideraticn of_the Biil Biit 
rosl Ti. 2 gl सुधा rclagseybypclavse,; , 1 

ए..1 4८ I कर, 4. 3. पाक पु e s A 2 का 1 v 0D " et 

1 | अजय, Vo 4._.41'.., _1."-:.‘.‘- दी P SPRVTAY) पु 

+ ;. 2 काछाएएफ्ा  ,८ एफाटे व. o3 42 L8 
< —_— - -p-i.' -t . =g 
- . [ [ LA PRt | 

The Committee authorised.the Chairman to drafi;sign and’prersent 

Sihe “report- of the Committee!to 'the! Hoyse.von™ I8 behalf.  The 

Chairman” signed therreport, on. 3rd sMarch, 1997, _'Th=.Ghairman 

4 presented the report to the Heuse onthe Sth March ?Q‘! पड _required. 

under Rufe.147 (1) of the Rules of Préceduire and” Conduct of ‘Busifiess 

-in the Hafyana Legislative Assembly .~ - नौ iz oo न उसे पक o 
-— मा. =S 7, दर Tuig 2 

Lo e इन PROCEEDINGS o} - पदक, et तट L2 

; - _" धन ना y S दी, अन्य अजय o पट [ 

=" A.record of the proceedings of the. meetings.of ,the Committee = 
has been_kept separately;in the Haryana Vidhan,gabha Secnretarlat- 

P ना P TP L L - 

भा लय न न तन इन्द्र ले यपद्धादनय 12ब्न्छ L2 L] 

N g L -~ I B ¥ पका -द पाले el 

"झा जा «ना नव पारस «नारद किफ्प्ट 21 

कि . H S. rrGL";-' ,‘"--d.—.. 212. 4. .ot _ o से. ४.5. स्स5: ,व O कंश्यनाकी D 
Td 0T e कद oy पाए ' दि (SR A R ol दर, है iee® 

DIAL पुर CATMIGE (Twd दान, TEID T3 या, _ LT L 2k GO 33042 
- o नये 

ixe पल जा दि थे. नकद दि _ व ooofucht जौ LT 8ni@ ronedd पार ः 
अन्य इउाश दी जल St st lac¥ पा पिन एपप्शाणयरा - bstpnimoa सप 
बन्द G बैल न कप o वर SN दो पद वन्य व, नव दर DO TATL 

लि अडेन ना एड 
At नयी 
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